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sub-section (3) of section 24 MR. SPEAKER: We will resume 
of the High Court Judges the further consideration of the 
(Conditions of Service) Act, Motion of Thanks on the President's 
1954. [Pla.ced in Library. Address after the lunch recess. 
See No. LT-4286/73]. 

REvlEW ,& ANNUAL REPORT OF MADRAS 
FERTILIZERS LTD. FOR 1971-72 

THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS (SHRI I)ALBIR 
SINGH): I beg to lay on. the Ta,ble 
a copy each of the following papers 
(Hindi and English versions) under 
su'b-se:tion (1) of section 619A of 
the Companies Act, 1956:-

( 1) Review by the Government 
on the working of the Madras: 
Fertilizers Limited Madras 
for the year 1971-72. 

(2) Annual Report of the Madras 
Fertilizers Limited, Madras, 
for the year 1971-72 along 
with the Audited Accounts 
and the comments of the 
Comptroller and Auditor 
General thereon. [Pla.ced in 
Library. See No. LT-4287/ 
73]. 

BUSINESS ADVISORY COMMITTEE 
TWENTY-FOURTH REPORT 

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS (SHRI K. RAGHU-
RAMAIAH): I beg to present the 
Twenty-fourth Report of the Business 
Advisory Committee. 

13.061 hrs. 

PUBLIC ACCOUNTS COMMITTEE 
SIXTY-SEVENTH REpORT 

SHRI SEZHIYAN (Kumbakonam): 
I beg to present the Sixty-Seventh 
Report' 01 the Public Accounts Com-
mittee regarding action taken by 
Government on the recommendations 
contained in their Forty-second Re-
port relating to Department of Health 
and Department of Rehabilitation and 
Planning Commission. 
3499 L,S.-9 

The Prime Minister will reply to 
the debate at 5 p.m. We have already 
taken enough time and that will be 
going beyond time, and in spite of 
that, I have asked her to reply at five 
instead of at four. 

We now adjourn for IUQlCh to re-
assemble at two O'clock. 

13.07 hrs. 

The Lok Sa:bha ad;oumed for Lunch 
till Fourteen of the Clock. 

The Lok Sabha reassembled after 
Lunch at Three Minutes past Four-
teen of the Clock. 

SHRI JYOTIRMOY BOSU (Diamond 
Harbour): Under Rule 377, I have 
written to you. The Government's 
recent silent action devaluing Indian 
rupee to the tune of 10 cents is a very 
serious matter. We want Govern-
ment to make a statement., The 
Indian rupee is passing through a 
process of crosion internally and 
externally causing and bringing in 
more of poverty 1'0 the people 
of this country and Government is 
keeping this Parliament in utter dark-
ness about it. Would you ask the 
Finance Minister to make a statement, 
Sir? Don't your consider it necessary, 
Sir? 

MR. DEPUTY SPEAKER: He has 
heard you. Mr. Rudra Pratap Singh. 

IC.N hn. 
MOTION OF THANKS ON 
PRESIDENT'S ADDRESS 
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MR, DEPUTY-SPEAKER: Mr. 
Dasaratha Deb. You have got only 
four minutes, Can you do it in four 
minutes? 

SHRI DASARATHA DEB (Tripura 
East): Some more minutes. 

MR. DEPUTY-SPEAKER: More 
means two minutes. 

SHRI DASARATHA DEB: Mr. De-
puty Speaker, Sir, the other day the 
Home Minister, Mr, Uma Shankar 
Dikshit, maligned the Communist 
Party of ' India (Marxists) that they 
are ,behind the scenes for the troub-
les created in Andhra Prad'esh. But 
our party has already categorically 
stated what oUr policy was. It is 
known to everybody. It is the policY 
of this Government who are creating 
this trouble. The integration is being 
endangered ,by the policy of the Cen-
tral Government and this is a situa-
tion for which they are wholly res-
ponsible. 

This Government failed tg under-
stand the magnitude of the crisis that 
is prevailing in the drought-effected 
areas. Today, we are facing enor-
mous problems, such as high prices 
of every item of essential goods, lack 
of machinery and equipment, unem-
employment, acute shortage of food-
grains and hunger and starvation in 
12 severely drought-affected areas 
like Tripura, Maharashtra, Gujarat, 
Madhya Pradesh, Rajasthan and so 
on. Even in yesterday's paper, our 
Chief Minister is reported to ha.ve 
stated that the fooa crisis in Tripura 
is very acute and, the Chief Minuter 
is afraid that' the ration shops would 
cease to continue if within a few days 
rice from the Centre does not reach 
our State; because of the dislocation 
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[Shri Dasaratha Deb] 
fOod movement was' totally stopped. 
Such is the situation that is taking 
place. Already, 139 persons died of 
starvation up to the lOth February. 
The names of all these persons have 
been published in the local papers. 
On the 15th November, 50,000 people 
participated in the satyagraha move-
ment demanding that Tripura should 
be treated e.s a famine-affected area 
and all necessary relief should be 
rushed to that place. 44,000 people 
courted arrest on that particular day. 
On the 19th February, there was a 
complete hartal in Tripura demand-
ing the same thing. But I am sorry 
that the magnitude of the crisis has 
nut been realised by the Centre. 
Even the President's Address did not 
mention about the drought-affected 
areas of Tripura. The Food Minister 
and the Finance Minister made state-
ments in this House two days before, 
and even in their statement this was 
not mentioned. It is very unfortu-
nate, because the people are dying 
there. But there is no mention about 
it. 

The trouble i'3 going on in our 
State due to continuous drought. 
Even our Chief Minister has stated 
that food production has fallen by as 
:nuch as 75 per cent. Damage has 
been greaL, and most of the tribal 
people are affected. The number of 
starvation deaths is much a ~ 

among the tribal people because the.v 
are the poorest of the poor in that 
State. 

Even in the past, when there were 
s;milar crises, these tribal people, or 
at least most of them, had to live on 
bamboo shoots and jungle fruits. But 
this time, because of the continuous 
drought. these shoots and fruits are 
not available, and I do not know how 
they are going to live. I ask the Gov-
ernment to take immediate steps by 
rushing foodgrains to our States so 
that our people may be saved 

Another point which I want to make 
here is this. In the President's 
Address, no mention has been made 
regardirIR the problems of the tribal 

people. We have .been demanding in 
this HOUSe and outside that regional 
autonomy must be given to all the 
tribal belts where there is a preponde-
rance of tribal people. But that was 
not mentioned here. Preponderantly 
tribal areas must be declared as sche-· 
duled areas and a regional council 
must be set up with responsibility for 
development of those areas. We are 
talking of emotional integration; un-
less tribal people are associated in 
the work of development of their 
areas, you cannot make them agree-
a ble to this. 

The Prime Minister, asked the other 
day: if majority is suppressed by 
minority. how can democracy func-
tion? She referred to the Congress. 
We agree. The majority of the popu-
lation have voted Congress to power. 
They should not forget that the same 
majority of the people are agitating. 
now for jobs, for food and if the Gov-
ernmcnt are not able to fulfil their 
aspirations, they have the right to 
bring down this Government. This is 
democracy. 

Scientific socialism means better 
amenities of life, better food and 
security of jobs. The Congress brand 
of socialism means hunger and star-· 
vation, unemployment, lathis and 
shootings and the Defence of India 
Rules and so on. Talking about 
drought, the Government spokesmen 
say: We cannot change nature. We 
do not ask you' to do that. With fore-
sight, you can take precautionary 
measures. ,But they neglect the vital 
sector, agricultural sector; they do not 
provide irrigatIOn facilities. That is 
why droughtsmllke our people help-
less. There are big rivers, under-
ground water and other things but 
tney have not been tapped. If Gov-
ernment cared to plan for proper 
utilisation of available resources, th.,. 
damage from drought would not have-
been So much. 
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President', Address 

SHRI C. T. DHANDAPANI 
(Dharapuram) : Mr. Deputy-
Speaker, Sir, before I start my 
speech, I want to mention that the 
D.M.K. Party could not participate 
in the joint session addressed by the 
President for the simple reason which 
my deputy leader, Shri G. Viswa-
nathan, has already given in the press. 
As a very few minutes have been left 
at my disposal, I do not want to detail 
all these things. Anyhow, we have 
no disrespect towards the President 
because the D.M.K. was the only Party 
which came out to give support to 
Mr. V. V. Giri when he contested the 
election. (Interruption) After joining 
with the progressive parties, actually, 
he contested as an Independent 
candidate. He was taken as a 
Congress candidate afterwards. We 
have no disrespect towards the 
President. 

He has made some reference about 
power crisis. I want to say that he 
has not said about power crisis but 
about the augmentation, gener8tion, 
transmission and distribution of power 
in his Address. As you lmow, there 
is a power crisis all over the country. 
That is an all-India feature. Out of 
26 States, 24 States are suffering from 
it. At the same time, our Ministers 
from Tamil Nadu, Mr. C. Subra-
maniam and Mr. Mohan Kumara-
mangalam-we supported them; it 
was no doubt unfortunate-very often 
visit Tamil Nadu, and, of course, they 
have a right to visit Tamil Nadu 
because they happen to be Tamilians, 
and they have made some references 
against the D.M.K. Government, that 
is, blaming the State Government for 
power crisis. 

This is what Mr. Mohan Kumara-
mangalam said in Vellore. I quote 
from Patriot which is a supporter of 
Mr. Mohan Kumaramangalam because 
he is an ex-Communist. It says: 

"The Union Minil3ter of Steel, 
Mr. Mohan Kumaramangalam said 
here yesterday that the Centre was 
in no way reeponsible or the power 
crisis in Tamil Nadu." 
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Another Minister, Mr. C. Subra-
maniam, comes from my district and 
he also said on 19th February, 1973: 

"The Union Minister for Indust·rial 
Development. Mr. C. Subramaniam 
today criticised the Tamil Nadu 
Government for its failure to utilise 
the available electricity to achieve 
the maximum social benefit." 

Both the Ministers have said like that. 

Another Central Minister, Dr. K. L. 
Rao, has made a statement only today 
in the House in reply to Starred 
Question No. 11 IIf.l follows:-

"The present acute power shortage 
condition in Tamil Nadu is a 
temporary phase caused by the 
failure of monsoons and resultant 
low storage in Hydel reservoirs as 
also lower power output of Thermal 
Stations due to shortage of lignite 
at Neyveli .... 

-That is a Central project in Tamil 
Nadu which is under the direct 
control of Mr. Mohan Kumara-
mangalam-

" .... and cooling water supplied 
at Ennore and Basin Bridge. Small 
Scale industrial units had also to 
share the shortage although to a 
lesser degree." 

He has made a very lengthy statement. 
The two Ministers came to Tamil 
Nadu and they wanted to malign the 
D.M.K. Government and criticise the 
State Government. 

There two Ministers always suffer 
from some sort of complex. They 
milierably failed in their attempts to 
dislodge the D.M.K. Government in 
Tamil Nadu. They live in a fools' 
paradise. They instigated' the labO-
urers against the D.M.K. Government 
in order to create a law and order 
prtlblem. But they could not achieve 
their objective. Collaborating with 
big landlords, Mr. C. Subramaniam 
and Mr. Mohan Kumaramangalam, 
personally organised the agriculturiJ3ts' 
agitations in order to give troubles to 
'the State Government .... 

THE PRIME MINISTER, MINISTER 
OF ATOMIC ENERGY, MINISTER 
OF ELECTRONICS. MINISTER OF 
INFORMATION AND BROADCAST-
ING A!'{D MINISTER OF SPACE 
(SHRIMATI INDIRA GANDHI): I 
do not think this is mentioned in the 
President's Address. 

SHRI G. VISWANATHAN (Wandi-
wash): The President has mentioned 
"violence". TM3 is connected with 
that. 

SHRI C. T. DHANDAPANI: After 
understanding the real strength of the 
D.M.K. Government, they tried to 
split the D.M.K. by purchasing an 
actor for their political ends which 
they could not do, By utilising the 
power crisis they try to malign and 
valify the D.M.K. Government. They 
always try to create some trouble in 
Tamil Nadu. The Prime Minister 
herself knows better about this. 

About the power crisis I want to 
say a few words. Tamil Nadu is 
to-day facing an acute shortage of 
power estimated at 1040 million units 
for the period February to May 1973 
as against a requirement of 2712 
million units. Power shortage in 
Tamil Nadu this year has been due 
to the cumulative effect of the failure 
of the South West monsoon in the 
Nilgiris and the Anamalai ranges, low 
output at Neyvelj and the stoppage of 
relief from Kerala and Mysore. The 
South West rnOlllJoon not only has 
failed in Tamil Nadu but also in the 
neighbouring States of Mysore and 
Kerala. The Kundah and Allyar 
groups of reservoirs are now practi-
cally empty. 

The storage equivalent of electrical 
energy of all reservoirs in the State 
was only 308 million units as on 15th 
February, 1973 as against 1302 million 
units at the same date last year. 
Hitherto, Tamil Nadu has been 
purchasing power on a large scale 
from Mysore and Kerala As much as 
1962 million units were purchased in 
1970-71 and only 525 millioq units in 
1971-72 whereas the relief obtained 
from 1st April, 1972 is only 280 million 
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units. The traditionally surplus 
Mysore State have imposed a 25 per 
cent cut this year in their SLate and 
Kerala is just self-sufficient. Thus, 
the short relief from Mysore and 
Kerala has also contributed to the 
power shortage to-day. 

The Ennore thermal power atation 
-established recently has an installed 
capacity of 230 megawatts at present 
and two more units of 110 megawatts 
-each are under erection. The first 
100 megawatt unit was commissioned 
in May 1972. But the generation could 
not ,be maintained due to dearth of 
"Coal and inadequate cooling water 
supply till December 1972. To work 
at its full capaCity, the Ennore station 
needs 2500 tonnes of coal a day, but 
the actual supplies have been less than 
1200 tonnes a day, due to dislocation 
<If rail traffic in Andhra. 

Same is the caee with regard to the 
Balin Bridge thermal station. Arrange-
ments have been made to bring coal 
from Bihar and Bengal for use in 
Basin Bridge power station-about 
25,000 tonnes per month. The ilon. 
Minister, Dr. K. L. Rao, only this 
morning stated that even the DVC 
"Could not produce to its (ull capacity 
for want of coal. 

Coming to Neyveli which is a 
central sector project with an 
ill1talled capacity of 600 megawatts, 
it is hardly working at 250 megawatts 
and relief to Tamil Nadu is 190 
megawatts. If Neyveli works at least 
at the same level as of last year, the 
State Government would not have 
faced such a serious power ohortage. 
The Tamil Nadu Government had 
repeatedly brought to the notice of 
the centre the unsatisfactory 
operational level at Neyveli and the 
adverse effect it has on the economy 
of the State in the form of power 
1lhortage. 

Another important thing, the ,bulk 
of failure ·power generation has, 
therefore, to depend on the utilisation 
of lignite and the exploitation of 
nuclear energy for power generation, 

President's Address 
The Tamil Nadu Government has 
proposed two thermal Iltations of 400 
megawatts at a cost of Rs. 73 crores, 
one at Tuticorin lind another one of 
330 megawatts ~  Mettur Dam at a 
cost of Rs. 65 crores. These stations 
can be comminsioned in 1978-79 if the 
work on these is taken up in 1973-74. 

At the same time, we have sent up 
proposals to the Central Government 
which are pending with the centre for 
its clearance. These are: (1) 
Cholatipuzha project of 60 megawatts, 
(2) Servalar project of 20 megawatts 
(3) Nellitherai project-50 megawatts: 
(4) Puvalayar project of 35 mega-
watts, (5) Pondiar Ponnampuzha-
100 megawatts, (6) Shanmuga Nadi 
project of 30 megawatts, (7) coonoor 
Kallar p!"oject of 50 megawatts 
and (8) Lower Moyar-30 megawatts, 
(9) Kundah Stage IV-ll0 MW, 
Kalpakkam-400 MW and Ennore--
110 MW. These are the schemes sent 
to the Central Government. Not only 
that, Sir. The Central Minister 
accused Ul saying that we are not 
at all taking any interest. The 
Congress party ruled in Tamilnadu 
for 20 years. Their achievement was 
only 857 m.w. Right from the year 
1967, after the DMK party come to 
power, now the position is 1376 m.w. 
of power. That means within a 
period of 5 years we ~  achieve 
500 m.w. of power increased in Tamil-
nadu. Even in the year 1965 our party 
sent a Memorandum to the Central 
Government during the period of the 
late Prime Ministe·r Shri Lal Bahadur 
Shastri for the sanctioning of the 
second mine cut at Neyveli. This 
request was turned down as usual 
Then, during the period of late a ~ 
Anna, in 1968, the Tamilnadu Govern-
ment sent a draft plan to the Central 
Government see'king their permil3Sion 
for the second mine cut at Neyveli, 
for increased provision at Kalpakkam 
and for the nuclear unit at Tuticorin 
We proposed to the Prime Ministe; 
to include these in the Fourth Five-
year Plan. Our Prime Minister 
generously rejected saying, no funds. 
Despite all thil3, .Cl1r .... 
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MR. DEPUTY-SPEAKER: Why is 
there need to defend the DMK Gov-
ernment so much in this forum? 

SHRI C. T. DHANDAPANI: This 
i'3 my las. point, Sir. The handloom 
industry is suffering on account of 
non-availability of yarn. 22 lakhs of 

SHRI C. T. DHANDAPANI: weavers are starving a::ld are without 
jobs. The first reason for this non-Pardon, Sir .... 

MR. DEPUTY SPEAKER: I said: 
Why do YOu need to defend the DMK 
government so mUch in this forum? 

SHRI C. T. DHANDAPANI: 
Because, Sir, two Central Ministers, 
responsible Central Ministers, came to 
Madras and accl.lI3ed the DMK Govern-
ment. 

availability of yarn is thepowercut. 
.The second reaSOn for the non-
availab:Iity of yarn i:J our accelerated 
rate of export to Bangladesh leaving 
less yarn for the local market. The 
total requirement of the handloom 
weaver is 20.000 bales per month. 
The cooperative spinning mills and 
textile mills controlled ,by Tamilnadu 
Textile Corporation produce only 
7500 bales of hank yam but the total 

SlHRlMATI INDIRA GANDHI: production in Tamilnadu of hank yarn 
Your whole horizon seems to be filled is 33,000 bales by all the textile mills. 
with those two Ministers. The State Government han no right 

to procure yarn from the textile mills 
SHRI SEZHIYAN (Kumbakonam): 

The horizon of these two Ministers 
seems to be filled with Tamil Nadu 
only. The image of the Centre is 
reflected by these two Ministers in 
Madras. That is why we have to 
refer to that. 

other than cooperatives and mills 
under the Tamil Nadu Textile· 
Corporation. The Chief Minister has 
sent a letter to the Prime Minister 
asking for 'immediate relief and 
distribution of yarn and he has 
requested Prime Minister to convene 
a Ch;ef Minil1ters' Conference. I 

SHRI C. T. DHANAPANI: 
request that this may be considered 

Un- sympathetically by the Prime Minister' 
fortunately they are Ministers in to give relief to the starving weavers. 
power in the Centre. Thank you. 

SHRI VASANT SATHE (Akola): 
This is a speech of guilty conscience. 

SHRI C. T. DHANDAPANI: Not 
only in Tamilnadu. In other States, 
the position about power-cut is like 
this. In Haryana, it is 80 per cent; 
Punjab 75 per cent; U.P. 40 per cent; 

. Rajasthan 50 per cent; West Bengal 
50 per cent and so on. I request the 
Prime Minister to augument the power 
supply in the country and sanction 
the schemes proposed by Tamilnadu 
already in this respect. They must 
give clearance to the projects which 
we'· have already sent to the Central 
Government. 

Then, about the handloom industry . ..... .. 
MR. DEPUTY-SPEAKER: You are 

beginnin, a new speech .... 

SHRIMATI JYOTSNA CHANDA 
(Cachar): Mr. Deputy-Speaker, Sir, 
I rise to thank our President for his 
Address and support the motion 
placed before the House. 

It is in the fitness of things that the-
Address mentions I.he Andhra happen-
ings and impels us to take the proper 
lessions from it. It would have been. 
equally desirable to have had a men-
tion of the happenings in my State 
Assam in the President's Address, 
because the Assam happenings also 
stand as a challenge before the na-
tion to rededicate itself to the cause· 
for whiCh numerous martyrs laid 
down their lives during the long 
struggle for freedom. 

It is indeed a tragedy of the first. 
magnitude that We are fast dislodg-
ing ourselves from the hallowed patR 
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charted by our great leaders durin. 
the fredom struggle. Still greater is 
the tragedy that sinister forces are 
rapidly subverting our democratic 
values and the Constitution through 
appeals to linguism, regionali6m etc. 

The happenings in the Brahmapu-
tTa valley have proved beyond doubt 
that the very basis of our democratic 
Constitution would be shaken beyond 
repair if prompt steps are not taken 
to uphold the C<lnstitution. What is 
at stake is not the future of a few mil-
lion human beings in Assam alone but 
the very fundamentals of our demo-
cratic structure. 

By denying the genuine and inali-
enable right to the minorities of 
Assam to prosecute their stUdies in 
their mother-tmlgues, intolerant op-
inion has already torpedoed the Cons-
titution and the fundamental, cultural 
and educational rights enshrined in it. 

According to thl! short brochure on 
our Constitution first published in 
1950, with a foreword from the first 
President, the late Dr. Rajendra Pra-
sad, our Constitution, as one Mem-
ber of the Constituent Al!Jembly put 
it, 'opens a new era of the right of the 
minorities'. It safeguards the free-
dom of every minority to. practise 
its Own l'eligion and to conserve its 
own culture, language and script. 
The term 'monority' is Ui3ed in this 
connection in a wide sense to include 
even culture minorities which exist 
in a particular J.oca:ity. The main 
idea, as the late Dr. Ambedkar ex-
plained, was to see that if there was 
a cultural minority which wanted to 
preserve its own language and cul-
ture, the State would not by law im-
POSe UPon it any other cultUl'e which 
might be local or otherwise. 

In spite Of the clearly enunciated 
Constitutional provision, two univer-
sities in Assam supported and main-
tained by the State Government and 

President'. Address 
th-a UGC have acted in ftagrant viola-· 
tion of it by denying equal opportu-
nities to students of the mionorities •. 
The failure of the State and the 
Central Government to uphold the 
Constitution in the face of perverted 
attacks from ~  two Universities 
has created.a peculiar situation where 
chauvinism feels encouraged to grow 
increasingly more exacting. 

The contagion has also affected the· 
State Government of Assam, the Edu-
cation Department of which recently 
issued a circular to introduce Assa-
mese even at the primary stage in. 
non-Assamese medium schools. The· 
Secondary Education Board of the· 
Assam Government recently imposed 
a new curriculum by Circular No. 
SEBA-EU ICURRI51 7654--8653 dated 
the 30th December, 1972, shutting 
out elective subjects of Hindi/Sans-
krit/ Arabic Persian/Hi!ltory /Geogra-
phy /Commercial Geography /Ele-
mento;; of Civics and Economics/ Adv-
anced Science/Crafts etc. from stu-
dents of classes 8 to 10 whose ftrst 
language is not Assamese, and forc-
ing Assamese in lieu which students 
with first language Assamese are 
given a wide option Of these elective 
subjects. This curriculum is still in 
force. and the educationists of my 
district Cachar have rightly rejected' 
it as unacceptable and discriminatory. 
Sir, if you allow me, I would like to 
place· that curriculum on the Table 
of the House. 

With such an atmosphere of narrow-
ness and violent chauvinism forstered· 
in Assam under the liberal patronage 
of the Gauhati' and Dibrugarh uni-
versities' academic circles and sec-
tions of the State Government, it i6 
not unnatural that harvests Of hate 
are reaped periodically. The text-
books in Assamese help much to pre-
pare the grounds in the minds of the 
Assamese-speaking boys and girls to 
consider the non-Assamese in parti-
cular as potent threat to the survival 
of Assamese identity. So, whenever 
the Jehad cry Is raised by interested 

-The speaker DOt having lUbl!equently accorded the __ ry permission, the-
document was not tn:ated al laid on the Table. 
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quarters, the response seems astound-
ing in an astoni'3hingly short time and 
a large sections of the people are 
rallied for starting ant:-Bengali dis-
turbances, on the pattern of the anti-

jewish inquisition of the Middle 
Ages, and ~ '  campaign against 
the Jews in Germany. This is the 
hackground again'lt which a professor 
of a university in Assam earns res-. 
pectability by describing the Benga-
lees as a "cancer in J\ssam," in the 
course of a letter published in the 
leading newspaper of the State, 
Assam Tribune, in the month of 
November. 

This is also the background against 
which the economic boycott of Ben-
-,galees is propagated and practised in 
;the Assam valley. Such economic 
boycoes are even campaigned thro-
ugh advertisemE'nts of some text-book 
publishers, and letters and comments 
'published in :he Assamese language 
press. 

What is mor·a astounding is the role 
of the Gauhati and Dibrugarh stations 
of the All India Radio. These two 

.stations not only discontinued a re-
gular programme of Tagore Song, 
that is, Rabindra Sangeet, but aloso 
functioned as the propaganda organ 
of jingoistics. Regional news-bulle-
tins, commentaries, dramas and songs 

;are slanted against the non-AlSamese 
populations of Assam. Sometimes'; 
radio-dramas ale broadcast in such 
a manner as to lend, support to the 
hate campaign against the Bangalees, 
Marwaris, etc. 

MR. DEPUTY SPEAKER: The 
llon. Member's time .is up. 

SHRIMATI JYOTSNA CHANDA: I 
am finishing, Sir. It is a matter of 
.,," thausand pities that the Govern-
1nent of India have done nothing ~ 
prevent the regulv and continued 
abuse of this Government-run elec-
·tronic medium. 

It is also unfortunate that nothing 
"tangible has 8e yet been done for 
reforming the law and order machi-

mery in Assam, so that tb.e police and 

the administrative machnery become 
wiPing and capable to protect the 
life and property of all the citizens, 
irrespective of caste, creed, language, 
etc. A thorough overhaul of the State 
police and administrative set-up and 
the strengthaning of the intelligence 
machinery of the Central Govern-
ment can be postponed at the nation's 
peril only, because there is more than 
one indication tlu·t the sensitive 
north-·eastern )'egion of the country 
has become a happy hunting-ground 
of domestic and foreign conspirators 
and their henchmen. 

With lhese words I support the 
motion. 

SHRI MALLIKARJUN (Medak): 
Mr. Deputy-Speaker, Sir, a separate 
Telengana State iR inevitable. The 
birfurcation of Andhra Pradesh is 
unavoidable. The President's Address 
made an appeal to eschew violence. 
But no revelliation has been made 
regarding the formation of the State 
of Telangana. rlowever taking the 
memory of the hon. MembC'l's back to 
1969, the agitation for a separate 
Telangana S a~  was started by the 
students of the Osmania university; 
later people responded to it when they 
were convinced by the fact that their 
safety and prosperity lies in it. 
Lakh6 of people offered satyagaraha 
and went to jail. The uitation was 
peaceful and on G,.'ndhian prinCiples, 
truly non-violent. 

When we go into the reasons for it, 
we have to say that the gentlemen's 
agreement was completely violated; 
there was non-adherence on the part 
of Andhra Government to the white 
paper issued in 1961. Economic 
explOitation and political domina-
tion by the then Andhra leader-
ship coupled with increasing unem-
ployment and frustration resulted in 
the agitation for a separate Telanga-
na State. Consequently however, on 
the interference of the Prime Minis-
ter the Telangana Praja Samati which 
stood for eeparate State merged with 
the Congress; the eight point formula 
was announced in 1969 and the six 
point formula was incorporated in the 
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mc: gel' resoluti ... l1. Later in the elec-
tion manifesto, the implementation 
of the Mulki rules which was the 
dominant factor had been included. 
Our hon. and beloved Prime Minister 
made a public commitment at War-
ran gal that she would adopt the re-
quired constitutional measures to 
implement the Mulki rules. In other 
word·3,. another experiment. There 
was failure on the part of the Govern-
ment of Andhra Pradesh to complete 
the exercise on regionalisation of the 
services. On the comrary they went 
info appeal for the Mulki rules, after 
the full bench judg-ement of the High 
Court to the Supreme Court. The 
judgement has come. Promises were 
violated. Dilution of the judgement 
started. PriOr to the -enactment of 
the five point formula and the Mulki-
rules Bill. we appealed to the Prime 
Minister: Madam, it is utterly im-

~ '  to maintain the integrity of 
the State; kindly split it into two in 
ord-er to give real progress, peace and 
happiness to the people of both 
the regions. The further sequence 
Of events are known to everyone 
~ . What do you mean by democ-

racy-when people and people's re-
presentatives in the majority demand. 
we have to concede it. 
15.00 hrs. 

Of course you are entitled to think 
over this: how best it fits within the 
fromework of the national policy and 
to what extent it is going to resulf 
in other repurcussions in the nation; 
ynu should ponder over it. But it 
does not mean that this is not a. real 
movement, that it is a movement of 
landlords and reactionaries, that the 
people of Andhra are afraid of the 
implementation of land reforms and 
so they have started this movement, 
etc. This is completely wrong. I do 
not want the Government ot India to 
be under any Illusion because of the 
PTopaganda made by the paeudo-in-
tegrationists in the capital, Who do 
not have clarity of political thinking, 
Who feel that thpy are the champi-
ons Of the people and who are trying 
to keep the Coentre in darkness about 
vital realities, about democratic prin-

President's Address 

ciples and about the people's urge for 
separation. How .amazing· and how 
wonderful it is to see this flock of 
pseudo-integra.ionists sitting here. 
and trying to impress on the minds 
of the Central leadership! 

The movement for separation has· 
advanced because the peopl-e feel for 
it. When people feel for it, what 
force on earth can prevent it? The: 
pseudo-integratiomsts are saying 
that people do not want separation. 
and it is a movement of the vested 
interests. ask, can anybody say that 
the students in 1969 who sowed the 
seed of separation have vested in-
terests? What have you given to the 
students? Have you given chief 
Ministership or any such power, to 
them? (InterruPtion). I have come 
to focus attention of the Government 
of India on the point that the people 
want !I"<!paration through a mandate. 
You know, Sir, in the 1971 mid-term 
poll when the Congress was sweep 
ing the polls in the resf of the country. 
out of 14 seats, TPS won 10 seats on 
the basis of separate statehood, esta-
blishing the fact that the people ~  

for it. In a democracy", can you· deny 
the desire of the people? 

We do agree that violence must 
stop and normlllcy should be restor-
ed. We, the Members of Parliament 
from both the regions, have appealed' 
for peace and normalcy. The Coog-
ress Forum for separate Telengana 
which Is lighting for separate state-
hood in Hyderabad led by Dr. Chenna 
Reddy appealed for peace. Dr. Chen-
na Reddy have also issued statements 
that transport of essential commodities 
should not be interrputed. Today 
normalcy is conting. Of course, the 
Government is putting in its e8'orts. 
At the same time, as responsible lea-
ders, we are trying for restoration of 
peace and normalcy. But on the 
other side, the pleudo-integrationsts 
provoke the people. They start insti-
gations. If this is the dual policy of 
the Government· of India, I pity it. I 
want to say, the earliest you concede 
separate statehood for Telengana, 
the best it is in the interests of the 
people of both the regions. 
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Lastly, I support the Address of the 

President except that portion which 
pertains to Andhra Pradesh. I convey 
my thanks to him for the commitment 
of the government for socio-
economic transformation, providing, 
water and electricity to the farmers 
and for emphasizinl our foreign policy 

·of non-alignment and Panch Sheel. 

Finally, let me say that the Tele'n-
gana people will fight with courage and 
conviction till the achievement of our 
cherished goal, whatever may be 

'the dire consequences, whatever may 
be the time taken. So, I appeal to the 
'Prime Minister that in her reply in-
"Stead of giving us blessing alone, let 
her concede the State. 

SHRI M. RAM GOPAL REl:JDY· Mr. 
Deputy-Speaker, Sir, I want to ~  a 
direct speech as my young friend Shri 
Mallikarajun has done. The vivisec-
tion of A.P. is avoidable and will be 
avoided. I have carefully read tihe 
Address of the President and I found 
that one point is conspicuously miss-
'ing in it. The President has not con-
gratulated the opposition minus the 
CPl. Because, for the first time, the 
opposition has scored a measure of 
'3uccess against Shrimati Indira 
Gandhi's policies in Andhra Pradesh. 
'The Congress Gf>vernment wanted to 
implement the land reforms by the end 
,of December 1972. The oPPf>Sifion was 
successful in ensuring the postpone-
ment of the implementation of the land 
reforms in Andhra area. All the land 
records were either burnt or altered to 
the advantage of the landlords More-
over, several big landloro. have borro-
wed money from land mortgage or co-

,operative banks. All those records 
,have been burnt. From the manure 
godowns all the manure was taken 
away and t''nen those godowns were 
set on fire. Then in the coastal area 
of Andhra region one railway employe 
was -burnt alive. The house of the 
Member of Parliament of that region 
was looted and several things were 
'burnt. After all. only one hundred 
srnnnda. are required to disturb one 

lakh of people. I can say this from 
my experience in the Telengana area. 

In Tele'ngana area I have fought 
on Congress ticket against the Sepa-
rate Te!engana Praja Samiti and won 
with a majority of 60,000 votes. We 
have only to convince the people that 
what they are doing is wrong. Now 
wiser counsels are prevailing in the 
Andhra region and SOO'll they will 
realise that what they have done is 
wrong and against their own interests. 

After all, t!here is no quarrel bet-
ween' the people of Andhra and the 
people of Telengana. There is no 
quarrel between the kisans, workers, 
taxi drivers, ricksawallas or pan-
shopwallas of Andhra region and 
Telengana. Only a few NGOs are 
creatin!! the trouble. Even among the 
NGOs the number that will be affected 
by the Mulki Rule would not be more 
than 4,000 or 5,000. I have made this 
statement after the judgment of the 
Supreme Court on Mulki Rule. At that 
time. I said, Hyderabad city should 
be made free so that Andhra people 
who are sincerely feelin!! that they 
have been treated as second-rate citi-
zens in their own capital should go. 
After all, in Government service, we 
are not going to get vacancies, even 
1000 a year. One Syndicate Bank is 
employing 3000 persons a year. So 
also other Banks including private 
banks. For 1000 vacancies. fne share 
of Telengana comes to 334 and the 
share of Shri P. Venkatasubbaiah is 
666. For 300 and odd jobs, are you 
going to divide Andhra Pradesh? I 
want to ask? Some people want to 
divide Andhra Pradesh fOr nO reason 
except to satisfy some of the people 
whom Mrs. Gandhi, unfortunately, 
could ,not accommodate some way nr 
the ather. Had they been accommo-
dated, there would have been no 
trouble. 

The argument of T.P.S is that they 
have swept the polls in 1971. I want 
to brinl{ to your notice that out of 100 
seats, integrationists) got majority in 
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38 Assembly Constituencies. The 
votes pollC'd by Us were about 40 to 
t2 per cedt. When people are in 
emotions, certainly some will have 
some advantage temporarily. In 1M2-
the same Praja Samiti put up 42 can-
didates out of which 28 lost their de-
posits a'l1d only two candidates won. 
One candidate won by 1000 votes and 
tine other lady candidate, Shrimati 
Ishwari Bhi, who talks so much in the 
A9Sembly WOn only bY 1300 votes. This 
is their fate. 

I have: discussed with Andhra NGO 
and I have told them, "You have been 
in the city for 16 years. You people 
are going to retire in 5 or 6 years. 
Heavens are not going to falI in 5 
years. After 1977, there is no Mulki 
Rules, '110 reservation or anytfhing." 

SHRI MALLIKARJUN: That is not 
tolerated by Andhra people .. (Inter-
n.uptions l . 

SHRI M. RAM GOPAL REDDY: 
That is not your property or my pro-
perty. This is the property of the 
people. If those PE-ople feel so con-
fident that they have got any follow-

~, I request hiIil to resign and seek 
re-election ort the Telengana Praja 
Samiti ticket and I am ready to fight 
him .... 

SHRI MALLIKARJUN: I e'halIenge 
you. I will resign .... (Interruption) 
I accept this challenge. 

SHRI G. VISWANATHAN: Let both 
of them resign. 

SHRI M. RAM GOPAL REDDY: 
Raja Rameshwar Rao who has been 
saying that Hyderabad has got a sepa-
rate culture .00 that all the cultures 
of India are represented in Hyderabad, 
I want to ask him whether 'he cannot 
accommodate Andhrapeople and their 
culture which is not dift'erent from 
ours. His mother comes from Andhra 
area. That is Why he is very brilliant. 
With all the Rajas I'll Hyderabad sup-
porting not only Nizam but were sup-
porting Razakars, tlhe great leader, 
Raja Rameshwar Rao, supported the 

President', Addren 

national, cause. He was the first man 
who denounced his titles bestowed on 
him by Nizam and met Panditji and 
Panditji patted him and made him an 
Ambassador. He should not forget 
that. Andhras are very good people. 

If you want to break A'I1dhra Pra-
desh into two, you have to imme-
diately divide Andhra Pradesh into 
three. If Rayalseema alld Sarkar 
areas are to b.. retained together, 
Telengana is the only cementing force. 
Telengana people alone can cement the 
two areas together. If we haVe to 
break Andhra Pradesh into two, we 
have to break Andhra Pradesh into 
three. We all like to live together. 
By this statement, I am not taking ant 
risk in my political career. I !have 
been winning all the elections even 
during the Praja Samiti violent aglta-
tion. 

Now, I want to make a passing re-
ference to Mr. Shamlm. That gentle-
ma'n never wanted to bifurcate his 
State into three, Jammu, Kashmir and 
Ladakh. But why does he want my 
State to be bifurcated? What is the 
motive behind this? 

Regarding the DMK. who are my 
neighbours, We never interfered with 
them. Even when the kisans' agita-
tion was going on, We never inter-
fered. Then, why should they ;:')me 
and create more trouble in my State? 
I am telling them that they are not 
going to last long .... 

SHRI O. VISWANATHAN: On a 
point of Qrder, Sir. 

SHRI P. M. SA YEED (Laccadive. 
Minicoy and Amindivi Islands): Under 
what Rule? 

SHRI O. VISWANATHAN: I would 
like to point out the situation. I 
would ask the hon. Member nQt to 
read too many things. 

SHRI M. RAM OOPAL REDDY: 
Yes, I can read. If Andhra is to be 
divided, why not Tamil Nadu also be 
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divided. There are 40 per cent An-
dhras in Tamil Nadu. That he should 
~  forget. 

In the end, I support the motion 
moved by my hon. friend, Mr. Sinha 
8I1d if our Prime Minister thinks it 
proper, she may congratulate the 
Opposition for having sabotaged our 
land reforms in the Andhra lU"ea. 
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MR. DEPUTY -SPEAKER: I cannot 
help it. The hon. Member's party haa 
:requested that he should be given tell 
minutes. I am of the opinion that a 
Member can make an effective speech 
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in ten minutes. The hon. Member can 
take two minutes more .... 

~ ",,~~  ltf '"If : m ~ ~ 
~ ~  

MR. DEPUTY-SPEAKER: Is tile 
hon. Member going to listen to what 
I &m. going to say or not? He can take 
two more minutes. I really do not 
understand why hon. Members do not 
allow the Chair even to utter one little 
sentence to regulate the proceedings 
of the House. The hon. Mmbe,r may 
kindly first listen to whaf I am saying. 
I' am saying that he may take two 
minutes more and try to conclude in 
those two minutes. 
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MR. DEPUTY-SPEAKER: Now, he 
should try to conclude. The two 
minutes given to him were over long 
ago. 

""~~ I ~ :~~~ 
~  ~ ~.~ fiI; ~ '  smr 
if ...... , 

MR. DEPUTY-SPEAKER: That is 
no conclusion; it is the beginning of a 
new point. Now, Shri Tombi Singh. 
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SHRI N. TOMBI SINGH '.Inner 
Manipur): Mr. Deputy-Speaker, I rise 
to support :he Motion of thanks to the 
President for his Address. The Ad-
dress is a very comwehensive and 
seLf-sufficient document. It covers 
many aspects and many important 
:issues. 

I know that the House and the na-
tion are now facing serious problems. 
We are in the ~ of the serious 
probLem of Andhra Pradesh. I do not 
propose to repeat the point already 
lllade by my hon. friends who preced-
ed me. I would like to confine my 
observations today to the north-eas-
t.ern area from which I come. 

In the Address, prominent mention 
has been made in a. paragraph con-
~  the approach to the· Fifth Plan, 
laying emphasis on self-reliance and 
Temoval of pov,erty, with special re-
ference to the development of the 
backward areas. I would like to re-
call the deep sense of a ~  felt by 
the whole north-eastern areas to the 
Prime Minister and the whole House 
:for showing a tremendous and very 
spontaneous unanimity in passing the 
legislative measures concerning the 
·reorganisation of the north-eastern 
area., involving the formation of new 
States and new Union Territories. The 
year 1971 was an year of achievement 
because of BangIa Desh's liberation 
and also because of the reoraganisa-
tion of the north-eastern area. That 
year will go down in Our history u a 
glorious year. It will continue toO be . 
one of the most glorious achievements 
of our nation and our present leader-
ship. Our leadership showed tremen-
dous wisdom in this. 

Now the question is whether we are 
going to maintain the beautiful flower 
in the plant that We haVe planted in 
the garden full of potentialities Lut 
yet to be organised to the satisfaction 
of the north-eastern area.. 

P1'esident'. Addreu 
Theile States comprise Manipur, 

Meghalaya, Tripura and also the Union 
Territories of Arunachal Pradesh o.nd 
Miooram. These new units are very 
small and the qUestiOn of viability of 
these units had to be overlooked for 
certain over-riding considerations. Now 
after having established and set up 
these units, the question remains whe-
ther the nation is going to bring up 
these units to a status where ·they en-
joy self-reliance with the removal of 
proverty and the disparities that pre-
vail in that area in comparison with 
other areas. 

Now, this area has been a sensitive 
area from several angles and it con-
tinues to be 80. The solution to the 
problems will be two-fold. Just as the 
big and prosperiou8 States have their 
acute problems, these small units also 
have their own acute problems. There 
is the present food crisis and difficul-
ties that come out of so many other 
problems such as unemployment, lack 
of industries and 80 many other 
things. 

The other aspect, that is the per-
manent aspect, concerns the stabilisa-
tion of the economy, reaching the 
hands of the nation to these units sO 
that they will be self-reliant. The 
nation has got to be self-reliant. The 
nation can be self-reliant only if the 
units, specially the backward units, 
the outlying, distant areas, are ISelf-
reliant. The only means of making 
them self- reliant is through industra-
lisation and other forms of economic 
development. 

Now in these States in spite of their 
rich potentialities, forest potentialities 
and power potentialities, what is lack-
ing is the infra-structure which is very 
much needed for the development of 
industries. In every State-mention 
may be made of· your State, Megha-
laya-and Tripura, Manipur, Nagaland, 
all these States, in spite of their smaU-
ness, they are full of potentialities in 
some form or another. One is NEFA 
whose population is small and whose 
communication has to be developed. 
What is needed now is the development 
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of the infra-structure for the deve-
lopment of industry. Industries !lave 
Yet to begin in any of theSe States. 
None of these states have registered 
themselves even in the small scale 
of industries. Until and unless we 
develop these small States and make 
them self-reliant by tapping all their 
resources which are available in plenty, 
they cannot grow. The formation of 
the new States perhaps was a l'eali-
sation of the political aspirations of the 
people. It was very good, but then 
the realisation and the fulfilling of the 
political aspirations do not go very 
.far unless they are followed by a ''lery 
comprehensive economic programme. 

Coming closer to the unit which I 
represent, Manipur, Manipur is full of 
forest potentialities, and it can be a 
.granary of the whole eastern region 
if it is supplied with full irrigation 
facilities. By virtue of its geographi-
cal pOSition, drought and flOod follow 
one after the other in the same year. 
Therefore, the problems facing this 
unit, namely, Manipur, have to be 
tackled in so far as the irrigation faci-
lities are concerned. If the irrigation 
facilities are given and the tapping of 
the forest resources is taken up pro-
perly, Manipur will not only become 
self-reliant but it will be a boon to 
the whole of the eastern region; at 
least in respect of food production it 
will be the granary of the whole of 
eastern region. This has not 
been duly recognised, and the 
aspect of development of 1Purism in 
this region and especially in the whole 
of the north-eastern region has not to 
be left only to the State Governments, 
because the States depend on the pat-
ronage and help of the Centre today. 
This is not something to be prOUd of. 
Therefore, if we have any potentiality 
or resources in the field of industries 

f· or tourist industry, whatever indus-
ries we have, we must see to the 
potentislities thereof, and the Centre 
should by-pass the normal yardstick 
of helping the States and perhaps the 

~ has to reach them not with a 
helpbtg hand as they have been doing 
in the normal routine matters but with 

a more oomprehensive and far-reach-
ing and farsighted programme of deve-
lopment. 

Before I conclude, I would like to 
have yOUr indulgence to mention a few 
more points. I am the only Member, 
as it appears to me, representing these 
areas, and if I take a little more time 
you will kindly excuse me 

MR. DEPUTY-SPEAKER: It is not 
in my hands. You have made quite 
an effectiVe point. Please finish now. 

SHRI N. TOMBI SINGH: Thank you . 
The frame of thinking in that area is 
that it has been a very sensitive area 
politically, and a long time back, dur-
ing the period of President Ayub 
Khan of Pakistan, the training 0( 
youths both in the hills and in the 
valleys had been going on unchecked. 
I think even now there are some re-
mnants of those agencies which try to 
pull over our youth in this sector from 
the mainstream of our national thought 
and national politics. What happens 
is, after the formation ()f the new 
States, if I may be permitted to men-
tion my own State, a big wave or re-
gional sentiment was built up, and 
under the colour or the slogans of 
regional sentimentalism and by some 
anti-Congrassism, some local parties 
try to take away the mind of the 
people from the mainstream of national 
thought and to some extent they 
achieved their aim. Under the cover 
of that, in the name of running the 
Government they indulge in a lot of 
corruption; favouritism of an unima-
ginable kind exists in addition to cor-
ruption. People are tired; people are 
so quickly disillusioned about these 
things. This regional sentiment was 
also fed by certain foreign agencies 
long back. Unless we put a stop to it 
by certain constructive programme, 
things will deteriorate and the Centre 
has got a special responsibility, espe-
cially the Home Ministry, in this 
matter. 

While thanking the President for 
mentioning the basic issues relating to 
the development of backward areas, 
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may I suggest that the north-eastern 
area, especially the newly formed 
States should be developed in such a 
manner that they not only become 
self-reliant but also progress in all 
spheres. 

SHRI V. SHANKER GIRl (Damoh): 
In supporting the motion of thanks to 
the President for his Address to the 
joint session of Parliament, I wish to 
confine my observations to the situa-
tion in Andhra Pradesh. I have tour-
ed the strifetorn Andhra region of 
Andhra Pradesh .twice at great per-
sonal risk to assess the situation first-
hand. I am rather grieved that this 
humble mission of mine has been cri-
ticised and characterised by some lIec-
tions of the people as 'selfish and 
motivated'. To this episode, my ans-
wer is: ' It is most unfortunate'. 

During my first visit to Andhra Pra-
desh, I conta.cted the separatist leaders 
from the Opposition in jail and on my 
second visit I visited and met the 
leaders from the Congress Party, sepa-
ration group. I appealed to them to 
call oft the agitation as a pre-condi-
tion for talks and they said that it was 
not in their hands to do so. I asked 
them, then: Am I to understand that 
this is a leaderless movement? They 
said: if you want to think so, yOU may 
do so. It was at this point that I 
made my appeal to the pUblic for a 
moratorium of 15-30 days so that talks 
could be held for solving the problem 
facing Andhra Pradesh. This appeal 
was received with mixed leelings. I 
therefore decided to meet the people 
personally and went round almost all 
the districts of Andhra Pradesh. 

The present situation in Andhra 
Pradesb. is popularly termed as Mulki 
rules agitation. But I am afraid that 
nobody knows the implications, effects 
Or even the clauses that are incorpo-
rated in the Mulki rules Bill. The 
common man in And.hra region is 
clearly told that the Mulki" rules Bill 
is a Bill which confers on every citizen 
in Andhra region a second class status 
in his own capital This, in a nutshell, 
is my finding. Some elements are 
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not interested in the peaceful settle-
ment of this grave issue and this fear 
about second grade citizenship is 
spreading to the rural areas, unfortu-
nately. 

This fact has really made Andhra's 
cry out for bifurcation. Perhaps all 
theae would have been avoided if 
only brother and sister members of 
this House, tae Upper House and the 
Legislative Assembly of Andhra Pra-
deSh had gone to the people and cob-
vinced them about the clauses of the 
Bill and the modifications that are 
being tried to be introduced. Any-
how, even now I feel it is not late 
and I would request those of the 
members who have not gone to their 
constituencies to go and meet ~  
people. (lntem£ptions). 

There is a wrong conception. 
especially among the people af 
Andhra region that President's rule 
means it is the rule of the President 
only. I would like to correct it. It 
must be clearly understood that it is 
only the rule of the Central Govern-
ment, through the Members of Par-
liament from Andhra Pradesh. In this 
connection, I would like to quote by 
way of authority the speech of 
Shrl Alladi Krishnaswami Ayyar in 
thO! Constituent Assembly regardinl! 
the salient features of article 356: 

''The salient features of the pro-
vision are that immediately the 
Proclamation is made, the execu-
tive functions are assumed by the 
President. What exactly doea it 
mean? As Members need not be 
repeatedly reminded on this point, 
'The President' means the Ce'ntral 
Cabinet responsible to tne whOl .. 
Parliament in which are repreaent-
ed representatives from the various 
unitoa which form the component 
parts of the Federal Government. 
Therefore, the provincial machi-
nery having failed, . the Central 
Cabinet assumes the responsibi-
lity ...... 

MR. DEPUTY -SPEAKER: The 
co'nstitutional position is quite well-
known. 
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SHRI V. SHANKER GIRl: But. father comes from Andhra. My mo-
there has been some confusion. ther comes from Mysore. By domi-

It is cile I am a Tamilian. I have married 
MR. DEPUTY-SPEAKER: from Kerala. I was elected from 

quite clear. Madhya Pradesh and I am ataying 
SHRI V. SHANKER GIRl: Some 

opposition members referred to it. 
That is why I thought I should make 
it clear. 

Points af omissions and commission 
are prevalent in every govemmental 
set up of every State. In this con-
text, it is the State of Andhra Pra-
desh. Since Andhra Pradesh is now 
under President's rule, every effort 
.should be made by the authorities 
concerned to attend to the genuine 
grievances of the public Without de-
lay whenever the Government's 
attention is drawn. Even at this stage, 
I am confident that the Goverhment 
of Andhra Pradesh will do all in its 
power to meet out justice to the peo-
ple who have genuine problems. 

I have made these observations 
only to emphasise that however small 
and insignificant a request may look, 
if it is not conceded in time, it will 
have very dangerous repercussions. 
This is exactly what has happened 
in A'hdhra Pradesh. 

In some places I found people 
blaming the Prime Minister Shrimati 
Indira Gandhi for the five-point for-
mula. 

AN HON. MEMBER: Rightly so. 

SHRI V. SHANKER GIRl: It is not 
rightly so because it should be clear-
ly underatood that the Prime Minis-
ter gave the five-point formula only 
at the request of the then Andhra 
Pradesh Cabinet, Members of Parlia-
ment and Members of the Legisla-
tures from Andhra Pradesh. 

One unique feature I was confront-
~ with everywhere was this. Where-
ever I went, people asked me, "Are 
you an integrationist or aeparation-
ist?" I told them, ''Please don't ask: 
me that queation, because I am atate-
less". I was born in Orissa. My 

in Delhi. "I do not know ~  effects 
of bifurcation", this is what I told 
them. When they asked me to about 
"Jai Andhra", I said that I will do so 
em one condition, namely, they will 
ahout "Jai Bharat". They did shout 
"Jal Bharat" and then I said "Jai 
Andhra". This only shows that though 
they cry for bifurcation or integra-
tion, essentially they are Indians first 
and Indians always. It is no SurpriBe 
because the people of Andhra Pra-
desh have always been in the fore-
front. of the struggle for freedom. 

Another astouhding factor was their 
praise for the Prime Minister and 
their undying faith in her 'Socialistic 
policies, though On matters of bifur-
cation they may have difference of 
opinion and they may temporarily 
disagree with· her. In fact, the peo-
ple I have met wanted me to convey 
this message to the Prime Minister 
and to this august House. 

Here I may Etrike a personal note 
a'hd I mu'at convey what they told 
me. When the Telengana agitation 
was there the Prime Miniater went 
there. But when there was agitation 
in the Andhra area, she did not go 
there. Is this not step-motherlv 
treatment for Andhra? I told the 
people-that somehow it must havt:: 
happened and that the Prime Minis-
tar will deftnitely make a tour of 
Andara as soch alB time permits. 

SHRI MOHAMMAD ISMAIL (Ba-
rrackpore): What is the solution in 
your opinion? 

SHRI V. SHANKER GIRI: It is not 
for me to say that. It is for the 
Prime Minister to do that. I llave 
come here to convey the peoples' 
message to this augU!ilt HOUBe. 

SHRI S. A. SHAMlM (SrinafB1'): 
It is his maiden speech. 
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SHRI V. SHANKER GIRl: It i8 my 
maiden speech. no doubt. Thank you 
for reminding me about it. 

In order to solve this grave prob-
lem it is absolutely necessary that 
leaders of parties in both the regions 
must straightway condemn violence 
and destruction of public property 
as a first step. Secondly. they must 
IIBSemble in Delhi for a free and 
frank discussion o'f all aspects of the 
problem with the Central leaders as 
early as possible. 

After all. the problem in Andhra 
Pradesh is a human problem and a 
grave problem confronting us. This 
grave problem has to be solved be-
fore we reach a point of no return 
.... (interru;ptiOflS) Unfortunately, I 
am surcharged with emotion. 

SHRI S. A. SHAMIM: At least he 
is sincere. 

SHRI V. SHANKER GIRl: I am 
always sincere. 

In the interest of peace, which is 
an e&'sential pre-condition for deve-
lopmental activities, especially when 
Our our country is passing through 
grave drought conditions, I fervently 
a ~a  to all the leaders to rise above 
petty considerations, to rise a'S true 
patriots, come to Delhi ahd settle 
matters a ~  the table rather than 
within the State. 

In conclusion, I would appeal to 
the Government of India to invite all 
the leaders involved in t!le Andhra 
tangle without pre-conditions to Delnl 
for a free and frank discu'ssion of all 
the aspects for peaceful settlement. 

Lastly, I would like to impress oh 
the Government of India not to he 
complacent and to give the Andhra 
Pradesh tangle the top-most priority. 

In conclusion, I have received a 
letter from an M.L.A., from Andhra 
Pradesh. and I only want to read an 
extract because thioa is relevant to 
the House. This Is 'from Shrl Kona 
Prabhakar Rao, M.L.A. It says: 

"It appears that Mr. Vinvahathan, 
D.M.K., M.P. made a wild allega-
tion on the floor of the House that 

P7'eBident'. AddreBl 
the Government of Andhra Pradesh 
has granted him Rs. 26,000 towarct& 
loss of property due to arson by 
the separatists. I request you to 
contradict this." 

MR. DEPUTY-SPEAKER: Shri 
Prabodh Chandra. 

SHRI MANORANJAN' HAZRA 
(Arambagh): An M.L.A. cannot enjoy 
the privilege and the right of the 
Member of Parliament. (Interrup-
tion) . 

SHRI S. B. GIRl (Warangal): Mr. 
Shankar Giri who has toured Ahdhra 
lind promised in a statement to the 
press that he will submit his report 
and findings.... (InteTT'U.ption). 

:MR. DEPUTY-SPEAKER: Order. 
please. This is not a parli:mentary 
procedure. W!>ile he was speaking. 
you might have protested. But you 
did not do it at that time. I have 
called another Member now. S!1ri 
Prabodh Chandra. 

SHRI S. B. GIRl: He laid that he 
would submit it to Parliament on the 
19th. May I request him tn give his 
opinioh or findings to the House? 

MR. DEPUTY-SPEAKER: You 
could have intervened while he was 
speaking. But you kept silent. Shri 
Prabodh Chandra. 

SHRI PRABODH CHANDRA (Gur-
daspur): Mr. Deputy-Speaker, Sir, it 
is a commOn saying t'hat we forget 
the forest becau'ae of the trees. Simi-
lar is the case here. Because of the 
agitated minds of the people in the 
country about the Andhra issue, many 
of the important aspects of the coun-
try's life that should have been' 
touched in the President\! Addres! 
have not been touched at all. 

I have gone through the pagel of 
this booklet, not because of what it 
contains but because it has come from 
the mouth of the first citlze\t of our 
country. I have tried to analyse all 
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IShri Prabodh Chandra] . 
the aspects to which importance has 
been given by the President of India. 
But I very muca regret that three 
main problems that are at the mo-
ment eatinl into the vitals at the 
country have not been touched or 
have been touched very summarily 
.in the President's Address. 

I would like to first emphasize about 
'the corruption prevailing m the coun-
try. Corruption is eating into the 
roots of our public life right from 
the highest man to the loweat. We 
cannot escape the accusation from 
"the public that all is not well with 
the politicians or with the officers 
concerned. Both the leaders of the 
Congress and of the C.P.I. and lead-
ers of other political parties are ag-
reed that corruption is our wom 
enemy; and that 'no society can pros-
per in which there is a finger raised 
against the leaders of any political 
party in the country. It is our mis-
fortune. The things may not reach 
the ears at the high-ups now. But 
everyone who cares to go out with 
ears and eyes open can smell in the 
air that there are charles of corrup-
tion against the :nighest man in the 
country. All these big Five Year 
Plans will not be of any avail to us if 
democracy is exploited by the very 
people who are to be its saviOUN. 
Nothing hurts a man more than when 
he sees that the power given by an 
average man to a leader is being uti-
lised more for his own good and the 
good of his friends and the families 
than for tne good of the people with 
whose votes he came mto power. 
16.0t hl'II. 

[SHHI K. N. TIwARY in the Chair] 

The other thing. We do not tire 
ourselves and miss no occasion to say 
that we want to normalise our rela-
tiops with China and that we want 
to' normalise or we want to make our 
relations with the United States as 
warm as possible, in spite of the re-
buffs and kicks we have been receiv-
lng. We have always been crying 
hoarse that we want to normalise the 

relations with China. But China has 
not given any indication whether 
they want to be friendly with us or 
not. They have missed 110 opportu-
nity to strike at the self-respect of 
our country. They have allied them-
selves with the worse of our enemies, 
but I still find so much space given 
in this President's Address that we 
want to normaliSe our relations with 
China. Sir. one can normalise rela-
tions with equals, not by begging 
for normalisation. Here, I am re-
nunded of a story of a bachelor . He 
was about thirty years old and his 
friends went and asked him 'Why 
don't you get married?' One day he 
told hioa frie'nds, '50 per cent my 
marriage is decided.' And when they 
inquired as to what he meant by 
saying that 50 per cent he has de-
cided, he said, 'I have made up my 
mind to marry and now it is for the 
girl to make up her mind'. That is 
the case with us. We want to nor-
malise our relations with China. We 
want to normalise our relatioD's with 
America whether they want to nor-
malise tne relations or not. 

Therefore, I will beg of the lead-
ers: there is nothing below the big 
sky and above that that is not con-
tained in this Address. But there is 
not a word of importance that is 
,given in thi!a Address. When I read 
this Address, I was reminded of 
Gandli.iji's assertion about the Cripps 
Mission. When ne came out of the 
meeting with the Cripps Minion, he 
said, 'It is a post-dated cheque o'n a 
bankrupt bank.' Similarly, promises 
have been made that employment 
will be provided for five lakhs of 
people every year. A ~ a , three 
million grad·tatp- !Ire turned out un-

~  and efforts are being made 
during the next year for getting five 
lakhs jobs. God knoW'B whether it 
is 5 lakhs or 500. We have not heard 
anytning about the promise that was 
made to us two years allo that the 
Governme'nt has earmarked Rs. 20 
crores for fighting unemployment in 
rural areas. rt this be the lot of the 
fight of unemployment among the 
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educated people, the country is In 
for bad days. These strikes by the 
.students and unrest amon" the 
youth-what is the cause? The cau-
.sea are very deep. People do not 
nave any ideal before them. ~  
. dO not know what to do. The uni-
versities are tur'nin,ll out millions of 
graduates every year and they do 
not know what they have to do. Sir, 
yoU must have read only the other 
oay in the newspapers that there 
was recently a recruitment test for 
the posts of 30 con'stables at Jullun-
our and there were about 40 double 
graduates and 70 graduates and thou-
sands of matriculates who appeared 
for selection as a constable. If that 
is the pointer of the succe'as of our 
government. God save the country 
and the Government. 

I would beg of our leaders to take 
.a serious view of things that the 
country is heading towards, I would 
say, the edge of a volcano and if 
immediately steps are not taken to 
remedy the ills which are \Striking 
at the very root of the country, the 
country will not prosper, whatever 
amount of debts we get from foreign 
countries atld whatever high-sound-
ing programmes we may have. There-
fore, let us be realistic. Let Us not 
give false promises. 

Every day we say that we are try-
ing to br,ing down the prices. The re-
sult is that prices are iolng up every 
day. I beg of' my friends to be more 
realistic to be more practical rather 
than go by what is done in Russia or 
America or other countries. Our 
country is different from other coun-
tries. I have seldom heard about so' 
much corruption in any other coun-
try. Corruption is the worst enemy 
of democracy. Some people see that 
their leaders are corrupt and they 
lose their faith in democracy. The 
first thing for us is to fight corrup-
tion. This is the first evil we have 
to fight against. I am sorry to tell 
you this Oll'Ce I wrote to a Minister 
that a particular party had offered to 
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me Rs. 1 lakh for expediting a licence 
and after 10 days I got a reply from 
the Minister saying, your letter has 
been forwarded to the Senior Minis-
ter. If that is the way of fighting 
corruption you can well imagine what 
is in store for the country . 

So, with all the earnestness at my 
command, without being sentimental, 
I would reqUest leaders who are men 
of vision and men of intelligence to 
do this. Many of them have made 
sacrifices. A few of them might be 
new-comers; a few of them might be 
there because of the Prime Minister's 
wishes. But there are many in the 
Government who are really men of 
vision, who have sacrifit:ed for the 
country. Let them take a second 
look at these plans and programmes 
so that the country may march for-
ward. Thsnk you. 

SHRI S. R. DAMANI (Sholapur): 
Sir, I associate myself in supporting 
the Motion of Thanks to the Presi-
dent for his Address which has been 
moved by my hon. friend Shri R. K. 
Sinha. I listened very carefully and 
very attentively to the speeches made 
by the Members from the Opposi-
tion. I am sorry to say that I am 
disappointe,ci. We derived no cons-
tructive suggestions from their 
speeches. All their speeches were 
full of criticism only. In spite of 
their criticisms OUr country is mak-
ing progress. Since the last 25 years 
the country has made sufficient pro-
gress. We became self-SUfficient in 
foodgrains. (An han. Member: When 
was it?) We did not }mport any 
foodgrains for two years past. Our 
exports increase and our indigenous 
productiOns also increases. . In spite 
of all this, we had unprecedented 
drought affecting almost the enti·re 
country. It is not only our country 
which has been affected, but there are 
other countries in the Asian continent 
which are af!ected. USSR had to im-
port foodgrains from USA Even 
China had to import foodgrains to 
meet this unprecedented drought, 
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[SHRI S. R. Darnani] 
Naturally this unprecedented 

drought has also affected the price 
level. It has affected also our agri-
cultural production to a great ex-
tent. Both rabi and kharif crops 
have been affected by this. Govern-
ment is able to meet the requirements 
of the country because they have 
created a buffer stock of about 10 
million tIonnes. It is a remarkable 
thing that Government is able to 
maintain regular supply of foodgrains 
in every nook and comer of this 
country. In spite of this, this year 
our exports have touched an all-high. 
They have touched the highest point. 
This year, our exports will be more 
than our imports. This is the first 
year when our foreign exchange posi-
tion is favourable. It is not a small 
achievement but it is a big achieve-
ment. Most of our exports consist 
of finished gooliJ; and not raw mate-
rials, and, therefore, to prodw::e and 
supply finished goods is the polit"y of 
GovernmC(l1t, and Government have 
given so much :eecouragement in 
this connection. 

Then, our industrial production has 
also gone up. In spite of many ad-
versities, the production is 70 per 
cent higher than that of last year, and 
the country has progressed and our 
industries have produced more and 
exports have increased and imports 
have declined. Hon. Members may 
criticise our achievements, but if they 
see things with an open mind, I a~ 
sure they will be able to perceive the 
achievements that we have made. 

It is also the policy of Government 
to industrialise backward areas or 
small towns. For the last ten years, 
all of US have been preaching and 
propagating that industry should be 

~  to small ttwn; or back-
ward areas, so that the people of 
tliese small towns or backward areas 
may not have to migrate to big cities 
In search of jobs and concentration 
of industries in bi,g cities would be 
avoided and also the increase of 
POPUlatiOD in bii cities could also be 

avoided. But all this policy has re-
mained merely on paper. No suceess 
has so far been achieved in this direc-· 
tion. The main reason is that proper 
attention has not been given to creat-
ing the necessary a ~  in. 
these backward regions. Unless quick 
transport is available to these small: 
towns and backward areas, this policy-
is not going to suceeed. Government. 
haVe not done enough to develop pro-
per communications or speedier trans-
port to these small towns and back-
ward areas. It is only if that is done 
that industries could be established 10 
these areas. 

Let me give the example of my-
own constituency, namely Sholapur. 
It has a population of about four 
lakhs and it is a small town, but it. 
is not connected by air, and all such 
no industries are coming up there. 
But on the other hand, in Poona. 
which was conneded by air, in the· 
course of ten ,years, hundreds of in-
dustrial units have come up surround-
ing Poona and the population there 
has increased and employment has 
also increased. Similarly if these· 
small towns are connected by air-I 
am not pleading Qnly for Sholapur, 
but for ~  backward areas and 
small towns' also-then dispersal of' 
industries will take place. 

I was surprised to read that Govern-· 
ment were going to spend Rs. 50 
crores for the development of the-
Santa Cruz airport in order to create 
more facilities for tourists. If at the 
same time money is not spent to con-
nect these small towns, I think it 
would not be in the interests of the, 
policy of dispersal of industries to 
small towns! or backward areas. 

Similarly, rural electriftcation ia 
also a necessity. This year, we have 
got the experience of the drought that 
we are suffereing from, and lakhs ot 
people have written on drought re-
lief measures. But if rural electri-
fication is taken on hand, and if this 
could be done speedily, then our 
country may not have to depend en-
tirely on the monsoon. They can be 
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self-sufficient. We have to see that 
the vagaries of the monsoon do not 
affect us so much as they are affect-
ing us at present. Now how many 
crores of rupees are spent? Hun-
dreds of crores are spent fOr giving 
employment to the people _ of the af-
fected areas. If this money had been 
!!pent on ll'Ul'al electrification, the 
areas concerned would have been 
developed, food production WOUld have 
been increased through tube-well irri-
gation and other methods. In that 
way, dependence on the weather 
would have been avoided. 

Lastly, we have spent a. huge 
amount for irrigation through hydro 
projects. We have plenty of coal. If 
we had gone in for thermal projects, 
we would not have to be dependent 
on the vagaries of the monsoon. 

In conclusion, r say that quick 
transportation and communication 
may be given fil"3t priority. Also rural 
electrification should be given more 
priority, and thermal power should 
be produced so that the undeveloped 
areas of the country can be develop_ 
ed. 

With these words, I supPort 
Motion. 
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SHRI P. M. SA YEED (Laccadive, 
Minicoy and Amindivi Islands): It 
gives me great pleasure to join hands 
with my colleagues to offer thanks to 
the President for his Address. I 
have been very keenly hearing the 
speeches of my han. friends to my 
right, especially from the DMK. Mr. 
Viswanathan who spoke for that party 
was unusually vocal in criticising the 
Government's policy. I ask him 
when there was the farmers' aglta-

President's Address 
tion in Tamil Nadu, how many thou-
sands had they arrested? I read in 
the papers that Mr. Viswanathan 
could not speak in his own consti-
tuency. This time he ~a  on a good-
will tour of the Andhra region to pour 
oil over fire. Why did he do it? 

There is a dual policy pursued by 
him and by his party in Tamil N adu. 
Who are his partners here? His party 
feels that it is the self-appointed guar-
dian of South Inclia. His partner, the 
Jan Sangh, feels it is the self-appoin-
~ guardian for Hindi throughout 

Bharat, including Tamil Nadu. Neal'ly 
nine persons were shot dead in that 
agitation. 

SHRI G. VISWANATHAN: Which. 
agitation? When was that agitation? 

SHRI P. M. SAYEED: You do not 
know it, even though 20,000 persons 
were sent to jail and nine persons 
were killed in the farmers' agitation? 
How do you say you represent Tamil 
Nadu here? 

SHRI G. VISWANATHAN: It was 
sixteen. He is not properly briefed; 
let him give the correct figures. 

SHRI K. GOPAL (Karur): He 
went to Andhra as a tourist only, be-
cause his own leader has disowned-
responsibility for statements made by 
Mr. Viswanathan. 

SHRI P. M. SAYEED: When the 
farmers launched an agitation, they 
said that it was instigated by Central 
leaders like Mr Kumaramangalam 
and Mr. Subramaniam, and also that 
they were all reactionary forces that 
launched that agitation. When reac-
tionary forces create trouble in An-
dhra. he calls it is a people's move-
ment and inspiration is drawn from 
the people. 

As I said, his partner here is Jan 
Sangh. Jan Sang stands national' 
integration. But his party stands 
for cession. 

SHRI G. VISWANATHAN: On a 
point of order, I object to this. He-
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[Shri G. Viswanathan] 
is entitled to abuse the DMK but let 
him not misguide the House by say-
ing that the DMK stands for cession. 
He must withdraw those words. 

SHBll P. M. SAYEED: Mr. Vis-
wanathan was very mu::h agitated 
when I said that his party sands for 
cession. May I draw the attention of 
this House to 1I,hat is going on in 
Gt::::.:i..Y ~~: . ::  (InteTTuptioP'ls). 

ME. CHAIRMAN: Every speaker 
from this side brought so many 
t:harges against that side. You must 

'have patience to hear. There must 
be tolerance on both sides. 

SHRI C. T. DHANDAPANI: So 
far as Gudalur affairs is concerned, 
some people from Kerala occupied the 
land. Some people occupied about 100 

· acres. At the same time, the State 
Government made alternate arrange-
ments to setUe them ..... . 

MR. CHAIRMAr{: You need not 
. give any explanation here. When 
your party meml:iers was speaking, he 

,made so many charges against thts 
party. If he brings some charges 

·against your party, you must hear it. 
(InterrupMns). When the opposi-
tion members speak, they are not 
distributed by members from this side. 
When any body is speaking from this 
Side, you should not also disturb him. 

· Don't be so touchy. (Interruptions). 

SHRI P. M. SAYEED: In Gudalur 
taluk in Nilgiri district, there are 
Malayalee pockets here and there. 
DMK has issued unofficial circulars to 
every district that Malayalees are to 
be singled out and separately dealt 
with. 

S~ G. VISWANATHAN: It is 
a ~. 

SHRI P. M. SAYEED: Whatever 
truth he speal!:s it is lie for me and 
vice versa. Unfortunately one is not 
prepared to accept the ",her. In a 
democracy, he should be at least 

· prepared to hear me. 

Mr. A. K. Gopala, for whom I ha\'e 
great .. respect as my senior colleague, 
was very vocal the other day in cri-
ticising the government. He said 
Government is using the CRP and the 
military in Andhra to put down vio-
lance. He also gave a suggestion to 
solve the Andhra crisis es a demo-
cratic and constitutional solution. 
Even though he is not present here, 
his deputy is present here. I would 
like to ask him whether his party be-
lieves in democracy. Have they faith 
in the Indian Constitution? It is only 
a camouflage. They always want to 
create disturbance so that they can 
fish in troubled waters. Now that 
party has its eye on wceadive, the 
place I come from. Since there is not 
even a single member of the Marxist 
Party in La('cadive, they are operat-
ing from Kozhikode. That is their 
tactics. 

I can understand Shri Piloo Mody 
or his party always criticising this 
government as a Communist Gov-
ernment because from the beginning 
of the .. plit of the Congress Party he 
has been doing so. But I cannot un-
derstand how Shri A. B. Vajpayee 
or Shri Jaganatharao Joshi join hands 
with DMK in the re-organisation and 
revitalisation of the /{rand alliance 
with the new partner DMK. I think 
they are very mtK:h demoralised with 
the direction in which the Govern-
ment of India is taiking the country. 

Within the short time at my dis-
posal, I want to refer to price stabi-
lity in the country. According to the 
Economic Survey for 1972-'13, the 
wholesale price index showed remar-
kable stability until December 1971, 
in spite of the mounting pressure on 
government expenditure due to the 
developments in Bangladesh. In 19'12, 
particularly in the month of May, the 
prices haVe shown an abnormal in-
crease. The wholesale price index in 
Decemer 19'12 was 13.7 per cent hig-
her than in 1971. The average in-
crease in 19'12 was '1.8 per cent, •• 
against" per cent in 1971. ·If you go 
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through the price llne, it gives the im-
pression that we do not have control 
over the prices. Since next year &Iso 
food production is going to be affected 
advcmely. I think it is the duty of 
·the Government of India to see that 
the price rise is kept under strict 
control so that hoarders and black-
marketeers may not take advantage 
<of it. 

Finally, I want to make one sug-
gestion. For the last so many years, 
the profl.:eers and blackmarketeers 
have been taking advantage of the 
J)rice rise. So, there should be some 
piece of legislation which will give 
-capital punishment for such offences 
"So that such anti-social and anti-na-
tional acativities do not go on. 
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THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF ELECTRONICS, MINISTER 
OF INFORMATION AND BROAD-
CASTING AND MINIS'IER OF SPACE 
(SHRIMATI INDIRA GANDHI): Mr. 
Chairman, Sir, some of our friends 
opposite have called the President's 
Address a ritual. Now it is not a ri-
tual, it is a requirement of the legis-
lature; it is an asseS'3ment of the state 
of the nation and it indicates the work 
ahead, as the President has said, for 
the executive, for Parliament and for 
the country as a whole. If I may say 
so, as regards the action of some of our 
friends opposite who chose to boy-
cott the Address, whatever their mo-
tives, whatever the reasons tha.t they 

. have given here, I think the country 
and the general public have taken it 
as not merely a protest, but as not 
honouring the Pres.dent. I am not 
using strong words. 

16.58 hrs. 

[MR. SPEAKER in the Chair] 

Although many Members have dec-
lared that this was not their intention, 
yet this is the way in which the pub-
lic looks at it. Merely saying aome-
thing else will not change the situa-
tion. Personally I think that it is a 
dissservice to those who have elected 
the Members, because this is a part of 
parliamentarY procedure, and if I 
may say so .... 

SHRISHYAMNANBAN MISHRA: 
What did her party members do in 
the Madras Assembly? 

SHRIMATI INDIRA GANDHI: That 
does not mean that I approve of their 
aetion there. 
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SHRI JYOTIRMOY BOSU: We are 
here to reffect the miseries 01 tile 
people who have sent Us here. 

SHRIMATI INDIRA GANDHI: Shri 
Jyotirmoy Bosu has had his say, I,ot 
once but a hundred times every 5ingle 
day. So, let him leave this time to 
me. (InterTuptiom) 

Have we not been elected for that 
reason? 

Have the people elected us for some 
other reason? 

SHRI JYOTIRMOY BOSU: We do 
not say that at all. 

SHRIMATI INDIRA GANDHI: Thcn, 
why say the other. I consider their 
abstention an empty ritual. One ;1011. 
Member said that there was no juice 
and colour in the Address. If the hon. 
Member's idea Of juice i;nd colour is 
what is provided here ty the Oppo-
sition, I would Say that he and they 
are welcome to it. 

The Address has qualities which are 
far more solid and far more important, 
that is, truth, earnes.ness and detel'-
mintation. We have no need to in-
dulge in verbal her,lies. This Gov-
ernment, this party and indeed, 1 
would say, the people of India, are 
deeply immersed in a very heroic task, 
not an easy task, but ;a task that 
needs all the qualities and all thc 
strength of which this nation is capa-
ble. 

17.00 Ms. 

This time last year, we were in the 
after glow of a war, a war which. 
fully vindicated OUr ideals, our policies 
and our judgment. I said then that 
this crisis, the BangIa Desh-Pakistan 
crisis, which had overflowed on to our 
territory was an interruption in our 
own national battle for economic and 
social construction. 

Hon. members will perhaps remem-
ber that at that time I had also s3id 
that our victory would involVe a price 
in the form of grea ~ hardship in every 
field of activity in the country. Each 
measure we took then had financial 

President's A ~ 

and economic implications and it \{a. 
obvious that the subseqent month. 
would witness the repercussions sf 
what had happened then. 

I mention this bit of recent a ~ 
not to find a scapegoat as one hon. 
member said, but to put these prob-
lems which are serious, graVe prob-
lems, about which We are all deeply 
concerned, problems of price riaes, of 
commodity shortages, of econolluc 
hardships in their proper perspectiVtl. 
Hardships are there. We know !.hey 
would come. We had warned the 
nation, We had warned Praliament. 
What we had not known and what 
constituted an added burden and 
increased our difticulties was the tact 
of drought. But I have no doubt that 
the Government and the people of this 
country will overcome theSe difficul-
ties, as they overcome the vast .:hal-
lenge that was posed to us in 1971. 

The Opposition has a vested interest 
in Government's failure. But 1 hope 
they will also realise that any failure 
at this pOint means tremendous in-
creased hardship on the people. It 
does not mean a hardship for Govern-
ment, but it does mean a hardship fOr 
the people. 

Many Opposition friends are fond 01. 
saying that 'you will not be there' or 
'this will happen to Governmenl'. I 
am equally keen on repeating as many 
times as is necessary that our interest 
is not in being here, our interest is in 
pursuing a particular policy and in 
seeing that tha. policy succeeds. If in 
.pursuing that policy we do not suc-
ceed, it still does not mean that we 
give up policies which we consider to 

. be right and which We feel haVe been 
vindicated by every event that has 
taken place. 

Hon. members would.do well to lock 
back at their own speeches which they 
have been making. Is there any time 
When they thought the nation would 
make good? Is there any time when 
they thought that anything was suc-
ceedin,? yet in !Spite of those gloomy 
predictions, we did make good. We 
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did meet the biggest challenge that 
perhaps any nation, developed, rich 
afBuent or poor, has faced and we did 
emerge a stronger country with greater 
self-confidence. 

We are used to these speechl!1l. They 
have been made today, they will be 
made tomorrow and they will be 
made for all time to come. But Gov-
ernment is not going to be diverted 
from its declared, accepted policy or 
its programmes. Government has no 
intention of failing. Government is 
going to succ,:!ed in what it has set 
before itself. We may have shortfalls, 
We may have setbacks, as every coun-
try, every ~ , every people 
do have, had and will continue 
to have. But we have no doubt at all 
that We face the future with confi· 
.~  and that just as We have OVEn'-

come them, in spite of the gloomy 
forecasts mad.;) by hon. ~  

opposite and many other ~  in 
this country and their friends abroad, 
we are going to come through this 
wi lh success. 

SHRI JYOTIRMOY BOSU: Success 
with monopolists. 

SHRIMATI INDIRA GANDHI: At 
hast I do not monopolise the lime of 
the House. 

In 25 years, the countrY's intrinsic 
strength and maturity haVe increasad 
tremendously and have enabled Us ~  

fa.ce the multitude of challenges. The 
country must, and will, take the chal-
lenges of 1973 in its stride. The 01'· 
posH ion leaders ,~ of galloping 
inflation, of galloping corrup .ion, if I 
m,y say so, with galloping rhetoric in 
the House and outside they have been 
encouraging disruptive activities of 
every kind. (Interruptions I. 

SHRI SHYAMNANDAN MISHRA: 
You have been doing it. 

SHRIMATI INDIRA GANDHI: No. 
Please, Shri Mishra, if you will taklJ 
the trouble ~  read my speeches, you 
will find that even at the time of vic-
tory, I did not boast of it. (Interrup-
tions) . 

I would like to remind the hon. 
Member that the elections were held 
at the right time. 

SHRI SHYAMNANDAN MISHRA: 
You betrayed the Opposition at the 
time of Assembly elections. You were 
consulting us.... (Interruptions) . 

SHRIMATI INDIRA GANDHI: Shri 
Mishra has his own way of judgiJig 
how our country proceeds. He might 
perhaps study what happens with 
regard to the elections in other coun. 
tri(>s. In fact, this is the first time 
we had one election a year ahead. 
The last elections of the State 
Assemblies were after due time, just 
a little later. We had decided that ... 

SHRI SHYAMNANDAN MISHRA: 
Were you not discussine with us for 
postponoment? (Interruptions) 

SHRIMATI iNDIRA GANDHI: We 
were certainly discussing, but what 
did we discuss? We discussed that 
since there was a war we could not 
have the election. But when the war 
ended, there was no excuse whatso-
ever to put of! the elections, and 
therefore, the elections were held. 

Now, in the Government, the road 
is a far too steep and difficult one for 
us to go galloping it, much as we 
might like to gallop or ·cantor. I am 
afraid the road is far too difficult; the 
task is far too big a one, and the Gov-
ernment has to work hard. 

There is no time for any gallops on 
this side or that. 

The biggest concern, and the imme-
diate concern, before us is naturally 
the question of organising relief. We 
have, been and we are mobilising all 
the resources in money and in mate-
rials to overcome this crisis. 48 lakhs 
of people are engaged in relief works 
in Rajasthan, in Gujarat, in Maha. 
rashtra, Mysore, Andhra Pradesh and 
Tripura. These rellef works are be-
ing undertaken on a scale never be_ 
fore envisaged. The difficulties are 
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indeed great, but this is the first time
that the Government has come for­
ward with such a vast programme of
help. About 90,000 different kinds of
relief worli are under implementation

The greatest hardship is due to the
shortage of water-supply and certain
steps have been taken; massive prog­
rammes for loans and grants for the
digging of wells, for the production of
rigs and arrangements for the trans­
portation of water. There is hardship
with regard to cattle. Relief camps,
have been opened. Subsidy or loans
for the movement of fodder crops
have been arranged from forests. We
are trying to search out new items
which can be used as fodder; for in­
stance, the tops of sugarcane. There
may also be other such items. Rs. 445
crores have been released.

There is also a special food plan for
1973-74 which includes an increase of
rabi production and inputs for a 
higher kharif output

I am sorry that sometimes a case
is tried to be made out that we are
partial to one State and not to an­
other. We are deeply concerned
with the hardships in all parts, wher­
ever they exist in different parts of
India, and it is our earnest endeavour
to see that all parts are helped
equally within the resources which
are available to us.

One hon. Member remarked that we
always have droughts. If I may sub­
mit, such a blanket statement is an
exaggeration and an over-simpliflca- 
tion of very grave issues involved.
The drought this year is not a normal
drought. It is a very unusual drought.
The very fact that even those coun­
tries which are not usually importers
of grains have imported enormous
auantities shows how many countries
have been affected this yeai

In fact some agency o f th? United
Nations has taken special cognisance
of the fact and is trying to m.obilise

Thanks on
President’s Address

world-wide resources and funds in
order to help the countries which are
affected. They have approached us
also in this regard. It is as a 
result of the progress we have made
on our agricultural front and our
policy of building up buffer stocks
that we were able to manage this
very difficult year with marginal
imports. I do not agree with the hon.
friends who feel that there is some­
thing shameful in imports. We should
like to be self-suflflcient but if there
is a drought of such magnitude which
has affected many people, and if we
can help them by imports, we should
not consider it as something wrong.
Nevertheless we have been able to
manage with only marginal imports?"
I share the ageny of the hon. Mem­
bers at the distress that is being caus­
ed in some parts o f the country.

I am not one who usually quotes
from newspapers nor do I think that
what the newspapers print is gospel
truth. But hon. Members are very
impressed when something comes out
in print and since this paper happened
to come to me only a few  minutes
ago, I thought I would read out what
a foreign correspondent who has
travelled in all the drought affected
areas Maharashtra, Gujarat, Rajas­
than and Mysore with the exception
of Tripura I believe—has said;

“ I found the bulk o f the Indian
farmlands were substantially better
prepared than before to withstand
the shortage of rain. The green
revolution has not failed. Prime
Minister Indira Gandhi was only a 
little wrong when she said proudly
last year that India has reached
sslf-sufHciency in food” (Interrup­
tions).

This is the Christian Science Moni­
tor ___

SHRI PILOO MODY; The name
of the correspondent? . . . .  (Interrup­
tions)

SHRIMA't I INDIRA GANDHI;
Davis.
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SHRI PILOO MODY (Godhra): I. abled to make all administrative and 
would like to invite him to my area. I organisational arrangements neces-

SHRlMATI INDIRA GANDHI: Our' 
production has gone up. Your shout-
ing there is not going to change that 
fact. I do not think that Mr. Piloo 
Mody could have produced rains 
at the right time; if he could then I 
must say it was very remiss f!f him 
not to do so just because the Govern-
ment is not his. 

As I said. our economy has the 
capacity to deal with such situations. 
What has happened this year is that 
production of coarse grain in the a ~ 
red areas has been mainly affected. 
There is a steady increase in the 
production of wheat from year to 
year because of our development acti-
vities. The drought-prone areas of 
the country need to be dealt with on 
a separate footing. From the point of 
view of their overall development, as 
the Hause knows, a special group is 
currently finalising the strategy fO! 
the development of such areas and I 
am sure that in the Fifth Plan it will 
be possible for us to undertake the 
programme in a big way. 

The other matter of great concern 
to us is that of the rise in the prices 
of food. A situation of shortfall in 
al!:ricultural production has been ex-
ploited and a psychology of scarcity 
has been created by painting every 
effort that is made as failure even 
from the beginning, leading to ~ 
culation and retention of stocks at 
various levels. The House knows of 
our scheme to take over the whole-
sale trade in wheat from the cOIning 
season. This is designed to eliminate 
some of the factors from our food eco-
n!lmy which encourage hoarding a ~ 
speculation. 

I know that this is a major struc-
tural reform, which will evoke op-
pOsition from interested groups and 
that every attempt will' be made to 
scuttle it. But Government is deter-
mined to face the sitUation squarely, 
The State Governments will be en-

sary for the success of the working of 
this scheme. 

The other great problem is that of 
unemployment. But again, in spite 
of what some hon. members have 
chosen to say on the floor of the 
House, these programmes have not 
crashed. On the contrary. although 
they took some time in taking off, 
they are now in full swing in the 
States and a large number of people 
have been provided with employment 
on worth-while schemes. I do not 
say that we have solved the entire 
problem nor had we said that we 
would be able to do so. All that we 
had said was that it was a beginning 
and a help in the midst of a specially 
difficult situation and that is what has 
happened. The major effort made in 
this direction in the last two years 
and the achievements gained ~  far 
cannot be simply brushed aside. It 
is Government's determination to go 
ahead and expand these programmes 
in the coming year, as announced 
in the President's Address. 

Some people, of course, have made 
up their minds that nothing can suc-
ceed and the minute a programme is 
announced they start announcing 
What a big failure it is. even before 
it has begun to function and they 
start deriding the programme. 

AN HON. MEMBER: It is based OR 
.past experience. 

SHRIMATI INDIRA GANDHI: I 
am afraid the experience is rather 
limited, with all due respect to the 
hon. Member. Let me say modestly 
that the programmes launched by 
Government have succeeded to some 
extent. (Interruptions). 

. SHRI SHYAMNANDAN MISHRA: 
What is the success? (Interruptions) . 

SHRIMATI INDIRA GANDHI: Had 
we not succeeded, we could not have 
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faced the challenge. You cannot get 
away from that, no matter how much 
you try.. This time two years ago hon. 
members were all saying that we 
could not face the BangIa Desh situa-
tion. Well, now it is proved that we 
did face it. I say here and now that 
two years hence we will show that 
everything you have said today was 
wrong. 

In the field of power, a group of 
Ministers have looked into the whole 
question during the last few months. 
and as a result of various studies that 
have been made, a concrete prog-. 
ramme of obtaining additional power 
of nearly 500 MW by May, 1973 from 
the existing thermal generating plants 
has been drawn up. Production 
programmes for all the generation 
plants will be drawn up within the 
next three months and implemented 
in a coordinated and time-bound 
manner. Selected power projects wi!! 
be accelerated to obtain an additional 
capacity of about 1300 MW bv the end 
of 1973 and another 1750 MW by the 
end of 1974. The transmission n:-n-
jects necessary for this will also "" 
accelerated. I am sorrv for the diffi-
culties which the Tamil Nadu Gov-
ernment is facing, but let me say that 
they are not more than ~  being 
faced by U.P. or Punjab or Haryana 
and perhaps some other States as well. 
just to quote a few instances. Effective 
measures will be taken for the link-
age of DOwer plants with coal mines 
and rail transport and control room 
operations for this purpose. These 
measures have already ibegun. 

Similarly time-bound action pro-
grammes 'have been drawn up for 
fertilisers etc. Our public enterprises 
have had their share of teething 
trouble and ~  members 
should be happy. because it gave 
them many talking points all these 
years. But now these enterprises are 
about to make good. 

One hon. Member has spoken of 
uncertainty in the industrial climate. 
I think the answer to that is that 
there are some people who always 
feel uncertain. I do not know what 
"" 

President's Address 
We can do to make them feel less 
un·certain. Our industrial policy is 
quite clear ... (interruptions) I am 
very sorry, Shri Banerjee, we cannot 
oblige you. Because there was talk 
of uncertainty, we decided to re-state 
our policy very clearly a short time 
ago. Governmental decisions are 
taken in the light of the Industrial 
Policy Resolution of 1956, which 
clearly lays down the fields reserved 
for the public sector and fields which 
are reserved for the private sector 
and others in which both sectors 
could play their respective role. The 
priority given to them has been 
revised from time to time, according 
to the needs of the plan and our 
development. When the management 
of a mill or mine is mismanaged or 
is allowed to deteriorate without 
modernisation or re-investment, and 
it is taken over by the government in 
order to ensure continuity of produc-
tion and employment and in order to 
modernise it, the OOgey is raised that 
"government is going to nationalise 
everything" a ;ld "there is. a climate 
uf uncertainty". This uncertainty, if 
any, apart from being in the minds 
of the hon. Members opposite, is 
largely the making of some elements 
in the private sector. 

So far as we are concerned. our 
Focialism is not coterminous with 
r>ationalisation. I have said it many 
times. Where nationalisation is 
necessary for the -better running of 
anything or for the public good, we 
shall not hesitate to do it. But we 
do not ·believe that there should be 
nationalisation merely for the sake of 
taking over concerns or factories. 

One hon. Member asked me for my 
definition of socialism. I have 
spoken on this subject quite a lot in 
various forums and I believe my 
views have been made perfectly clear. 
My socialism doe. not envisage 
government doing everything. We 
neither expect thil nor do we desire 
this. What we want to create is a 
climate of equaBty ot opportunity in 
which vast miWonB can help them-
Belves. 
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I am not a Marxist. But I mu.t 
say that the word does not· frighten 
me either. Some of the insights given 
by Marx have been acknowledged-
even by apologists of the capitalist 
system. Men like Marx or Gandhi 
or other great men are too big to be 
imprisoned by isms, of Marxism or' 
Gandhism. Their ideas are too solid 
to be affected by this sort of criticism. 

There are many forces in the world 
which do not want India to succeed. 
They are disturbed at the mood of 
self-assertion and the splendid per-
formance of our people in facing the 
challenge. India can only follow an 
independent foreign policy, and our 
successive actions have proved this. 
Since December 1971, a new theory 
is being evolved, that of being a 
dominant power. I have never 
regarded this as a compliment. In 
fact, when I first read the phrase, I 
told a newspaper correspondent, who 
was interviewing me, that in my view 
this was a crude attempt to sow 
suspicion against us amongst our 
neighbours. I have made the same 
remark during my visit to Nepal and 
on various other occasions. So this 
is not in reply to the speech reported 
in today's newspapers. We in the 
Government of India do not believe 
in power politics. We do not desire 
the status or thl;! perquisites of what 
is known as conventional power. 
Events in Asia have proved that this 
kind of thinking by anybody that 
he is dominant or that a big power 
has some kind of divine right to a 
sphere of infiuence, just does not 
apply in the contemporary world. 

We of course, have never believed 
in this. Now it has been proved to 
the entire world. If India has any 
strength, its strength is first to be 
used for the solution of our own 
national problems and then for the 
support of the independence and 
individuality of other countries spe-
cially, developing countries. ' 

This is the philosophy which was 
the basis of our position in Simla. 

President's Addres3 
We are sorry that some countries still 
choose to indulge in anti-India 
tirades. Any indulgence in dramatics 
by certain elements will not encour-
age friendship or understanding. 

I heard one hon. Member saying 
here that it was a matter of shame 
and sorrow that We kept on talking 
about friendship with certain coun-
tries when those countries did not 
wish to be friends. Now, it is not a 
question of who wishes to be friends: 
it is a question of what we consider 
to be in our national interest. Other 
countries cannot be interested in our 
national interest. They will be 
interested in what they consider to 
be their national interest. But we 
have to pursue whatever steps, what-
ever policies, serve OUr interests and 
which we think are going to ultimate-
ly strengthen this nation. The Gov-
ernment of India is not ashamed to 
pursue ~ . Saying that we 
want friendship wfth a particular 
nation is not going to weaken us. 
We have always stood for friendship 
with all nations. This does not mean 
that we beg for friendship. Not at 
all. We state our point of view when 
we are asked for it. If we are asked, 
"Do you want to be friends?", either 
we have to say yes or no. We cannot 
say anything in the middle. There-
fore, we do believe in friendship with 
all nations. But we believe in friend-
ship with honour, friendship with 
equality and friendship which is to 
our mutual interest and benefit. It 
is that sort of friendship for which 
we are working. 

There is some concern in the press 
and elsewhere about the prisoners of 
war. I heard that one hon. Member 
was also very unhappy over this mat-
ter. The question of prisoners of war 
is not insoluble. Neither Bangladesh 
nor India has put any obstacles in the 
way of its solution. But to expect 
India -to free the prisoners of war 
without the concurrence of Bangla-
desh is wholly illogical and unrealis-
tic. Also. how can we take seriously 
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the plea of those who raise the huma-
nitarian side of the question when 
Lhey are so strangely and suspiciously 
silent over the fate of over 4 lakh 
Bengali civilians and military per-
sonnel who have been dismissed from 
their jobs and herded into camps? 
All the so-called world opinion which 
is agitating today about the prisoners 
of war has no thought of these poor 
people. So far as we' are concerned, 
we are not ~  in keeping 
them. It is a burden to us and it does 
not help our policy in any way. But 
certain international realities have to 
be understood and faced. You can-
not ignore the existence of Bangla-
desh or the interest which Bangla-
desh has in this question. 

SHRI SHYAMNANDAN MISHRA: 
Why don't all the three heads meet? 

SHRIMATI INDIRA GANDHI: 
am only one head of Government, 
Misraji. We are not stopping any 
meeting; We are not interfering in 
this matter. Bangladesh is an inde-
pendent sovereign nation and must 
be treated as such. 

Now, a rather very important pro-
blem is that· of law and order and 
of violence. It has been stated in this 
House that violence has grown and 
that the law anCi order situation has 
deteriorated because we have roused 
the expectations of the people. I hope 
the han. Members will consider this 
statement in some depth. What is 
the alternative? Either you tellpeo-
pie about their right or you tell them 
that they should remain suppressed.' 
There is no middle way. If you want 
to change society, then the changes 
must bring certain benefits to those 
Who have not so far had them. The 
only other way is to keep the status 
quo, which means that those who 
have so far been neglected remain 
neglected. 

One of the weaknesses of our coun-
try was the apathy of the so-called 
weaker sections .. 

PTesident's Add7ess 
SHRI SHYAMNANDAN MISHRA: 

You want to change the staW. flUD 
~  .J;';.Jh promise or performance{ 

SHRlMATI INDIRA GANDHI: The 
performance is going ahead. If some 
people do not want to see anything .. 

SHRI J.YOTIRMOY BOSU: Specta-
cular performance! 

SHRlMATI INDIRA GANDHI: No. 
It was spectacular until 1962. After 
that there were many many difficul-
t,es. As I said earlier, there is no 
galloping, it is a slow forward move-
ment. Nevertheless it is a forward 
m(iVement. It is not a static situa-
tion ... (interruptions) But what is 
btrange are the methods employed by 
the opposition. I do not know whe-
ther this is supposed to improve per-
formance or to improve the law and 
order situation-these methods seem 
to be intended to create as much 
agitation and disturb as many things 
as possible. So far, I have not ·been 
able to see any constructive method 
nor, with all respect to the hon. 
Members o),posite, have I heard a 
word from the Opposition parties 

~ such violence or the 
sabotage which has taken place .... 
(InteTTuptions) 

SHRI S. A. SHAMIM: CRP atroci-
ties. 

SHRIMATI INDIRA A~'" I: The 
CRP is normally asked for by the 
State Government when they feel that 
the situation cannot -be met by ordi-
nary means. There is no doubt that 
in many a~  the loss of property 
and life woulJ have been far greater 
had it not been for the C.R.P. 

I see that friends from Andhra and 
Telangana are present in force. I do 
not know what they are expecting 
me to say. Obviously, I cannot say 
very much. This problem has a 
long history. We did not create the 
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problem. We are not writing on a 
clean slate. Whatever the situation 
to-day, it is the result of a number 
of things that happened over the 
years, involving many issues. The 
present trouble' has not arisen out of 
anything which we have initiated. 

I am deeply concerned !!bout what 
has happened in Andhra Pradesh. I 
have heart-felt sympathy for those 
who have suffered. for the loss of 
lives and other hardship. I have 
respect for the emotions of the peo-
ple and.... especiaIly, of my sisters of 
all }>arts of Andhra Pradesh. I can 
understann their agony. The manner 
in which the situation has developed, 
the manner in which, if I may say 
so--I hOPe m,v friends would not 
mind-When misunderstandings arose, 
there was hardly any effort to explain 
the correct situation, and the mis-
understandings were aIlowed to grow. 
And developments took quite a dif-
ferent turn. 

I have delilberately not spoken on 
this issue because I felt that it was 
not fair to pronounce judgements in 
such a highly emotional and sur-
charged atmosphere. We all know 
that whatever the motives, whatever 
the emotions--I am not passing 
judgment on them here-I am 
not saying whether they are 
right or wrong, but we know that 
the movement has resulted in a great 
deal of violence. It has resulted in 
acts of sabotage. The people who 
have interfered with the railways 
and other installations, are not ordi-
nary people. They are people who 
obviously knew just what to do, in 
order to disrupt communications, the 
railway line or whatever it was. We 
kijow also that there was a certain 
amount of coercion. Several people 
have written to me telling how they 
were forced to put their names on to 
a statement or to say something etc. 
All these things have happened .. 

SHRI PILOO MODY: Thllt must be 
your own M.Ps. 

SHRIMA'I'I INDIRA GANDHI: 
They were not; M.Ps. and they were 
not legislators. They happen to be a 
very large number of people in 
Andhra Pradesh and even though Mr. 
Piloo Mody has ·been there, I probably 
know a larger number than he does. 

The students and the NGOs who 
have taken a prominent part in the 
struggle have been the ones to have 
suffered most. The students in their 
studies and the time they have lost, 
and the N.G.Os. and their families in 
many other ways. And, of course, 
the ordinary, common people have 
also suffered great hardships. I am 
deeply sorry for all this, but we are 
told that one of the reasons for this 
agitation is economic backwardness 
and economic disparity or that some 
people have been made to feel second-
class citizens. AIl kinds of thinlls have 
been said and there may be some 
justification for them. But, back-
wardness Can only be fought by pool-
injt OUr resources in unison, not in 
isolation. And, the destruction of 
public' property cannot but make the 
country ~ . Most of the property 
destroyed.-apart from a couple of 

~  and so on,-are utility services 
used by the ordinary, average citizen. 

Not only has there been suffering 
during the Rtruggle, but hardship due 
to interruption of communications 
and other things is going to continue 
for a long time; since it is not possi-
ble to repair them. I don't know whe-
ther it is fair to ask that other pro-
jects be given up in order to give 
priority to this work. 

All I want to say is that decisions 
cannot be taken 0" the streets. or 
under any tyPe nf pressure. There 
must be calm Rnd rational thinking. 
There must be discn'sion on all aspects 
of the problem. We know that no 
solution, howpver p,ood a solution it 
~, can ever he the l'lst solution or 

the perfp.C't solution. Any solution to 
this problem or t.o other nroblemR 
raiseq a number of new ~ . and 
problems. I should like to know 
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what the answers to these problems SHRIMATI INDIRA GANDHI: 
are. Some problems we already Only when people are calm and they 
know. Others will arise. What will can talk about it rationally and in an 
be the answer to them? I have met unexcited manner can the discussions 
and am meeting a large number of go on properly; and anyhow, at this 
people, M.Ps. and others who are moment we are in the midst ot the 
coming. I have met those who stand discussions. 
for integration for one State,. I have 

SHRI PILOQ MODY: I am not ex-
cited. But she is excited. Why do 
we not talk about it? 

met those who are today speaking of 
separation, and I have also met those 
who are trying to hridge the gap bet-
ween the two. I have told them, as 
I have stated publicly, that all aspects 
and all opinions will be given due'- ~ I S. B. GIRl: How long would 
consideration. (InterruptioM) As I • thiS go on? 
said, all opinions that are expressed, 
all aspects of the problem which have 
been brought before me, will be given 
due consideration, but the decision 
must be taken in a calm and un-
excited atmosphere. 

SHRI S. B. GIRl: We are waiting 
for your announcement: We are 
peacefully agitating for it. There 
was no violence in Telengana. It is 
better to announce it immediately. 
There is agony among the people. 

SHRIMATI INDIRA GAJtDHI: 
These decisions cannot be made that 
way. Maybe, the Telengana people, 
having had their agitation, have 
remained peaceful afterward.. But 
now the other' people are havin, an 
agitation. One cannot say tnat there 
is peace. 

SHRI PlLOO MODY: I would like 
to know, is there no democratic pro-
cess 'hy which this decision can be 
taken? Does it have to be left to you 
and to you alone? 

SHRlMATI INDIRA GANDHI: It 
has certainly to be left to the Gov-
ernment,-not to me alone, but to the 
Government. In a democratic sys-
tem, the decisions are taken by Gov-
ernment and not just 'by the Opposi-
tion Or ·by people collecting on the 
roads. 

SHRI SHYAMNANDAN MISHRA: 
How lonl! is the gestation period ,0-
ing to be? 

MR. SPEAKER: Let not Shri S. B. 
Giri do this every time. He may 
resume his seat now. 

SHRIMATI INDIRA GANDHI: My 
request and appeal to students would 
be to resume their studies and to all 
Government servants, especially the 
NGOs who have suffered so greatly 
and are undergoing hardships to 
resume their duties. (lnten-uptions) . 

As you have seen in the newspapers, 
'whenever and wherever peace is re-

stored and there is no longer danger 
in a particular, area, the CRP and the 
Army units are being withdrawn. 

Therefore, let us all think calmly 
on these questions and OD all the 
likely repercussions ot whatever 
decision is taken. 

Some hOIl. Members felt that we 
had not saId enough about eciucation 
or about students. 

SHRI G. VISWANATHAN: So, 
Andhra is over? 

SHRIMATI INDIRA GANDHI: 
Obviously, this is a question with 
which we are all deeply concerned, 
and Government is trying to deal 
with it. It is not an easy problem 
becauSe It is touched by all that hap-
pens in the country. 

The other day, someood) came to 
see me, I cannot remember who; he 
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said that a person Was scolaing some 
students and ~  for making a 
noise and the manner in which they 
were behaving. One student ~  
and said 'Sir, are we worse than Par-
liament?', and no answer could be 
given. 

SHRI PILOO MODY: Therefore, shJ 
must give ticke s to better people 
next time. 

SHRIMATI INDIRA GANDHI: So, 
his point is that we are ... 

SHRI SHYAMNANDAN MISHRA: 
It is a very unkind remark, so far ~  
Parliament is ~ . If the Prime 
Minister is speaking this with aPPI(I-
ba'ion, then it is the unkindest Cllt of 
all, and the Prime Minister should not 
feel proud of it . . . 

SHRIMATI INDIRA GANDHI: This 
was a thought which arose in a per-
SOn's mind. (Interruptions). I am not 
feeling proud at all. Nobody will and 
nobody could possibly feel proud. But 
this is the view of some one who has 
nO'hing to do with our party or 
politics. This was a spontaneous re-
mark by a young person ... 

SHRI SHYAMNANDAN MISHRA: 
Why does she bring in a ~ re-
mark? 

SHRIMATI INDIRA GANDHI: I do 
not think that it is a juvenile 
remark .... 

SHRI SHYAMNANDAN MISHRA: 
She is a grown-up person and she 
should not have brought in this juve-
nile remark. 

SHRI PILOO MODY: Obviously she 
said this to blame us in the Oppusi-
!ion. That was ~  purpose for 
w'hich she was reCalllDg this remark 
by that person. But she is exempting 
her own party from this . . . 

SHRIMATI INDIRA GA.NDHI: No 
matter what the purpose is ... Un-
teT1"uptions). I am not exempting any-
body. But anybody who sits in the 

visitors' galleries or sees the record 
will know who makes raore noise· 
(l jlteTruplions). The Opposition is 
welcome to attack the Government; 
and if they think that making a~  
p2rsonal allegations is going to streng-
then them, let them make them. I do 
not wish to comment on what hapPells 
in the House, because you, Sir, are 
witness to it all the time .... tInteT-
ruptions). On the rare occasion when 
one of our Members tries to rise to 
83y something, then the entire Oppo-
sitio:1 gets up to shout him down. If 
this is the opposition's version of 
d·.'mocracy-well, it is not my ver-
sion-nor do I think that this can 
work. 

SHRI S. A. SHAMIM: She has n.,ver 
been in the Opposition, and, there-
fore, She does not know what ooing 
in the Opposi ion means. 

SHRIMATI INlJIRA GANDHI: We 
are not in Pariiament to play political 
games; We are here to build the 
nation. I think the majority )f our 
people have D.ccepted th,,,! path which 
we have ou lined. It is true th It we 
have a ~ mistakes, but we try to 

,~  them. We hwe shortfal1l in 
OUr a ~ . But as I said earlier, 
we are nevertheless going ahea.d, in 
spite of the most tremendous diftlcul-
I ,~  which any people a .~ ever faced 
in the long history of the world or 
especially this continent. 

Parliament should reflect the peo-
ple's will a,.d by the quality of dis-
cussion. I think they should educate 
our people ... 

SHRI SHYAMNANDAN MISHRA: 
We do not require these homilies 
from th2 Prime Minister (Interrup-
tions). 

SHRIMATI INDIRA GANDHI: The 
Prime Minister will say what she feels 
like saying. The Prime Minister al-
ways listens to your homilies (In.tef'-
ruption,). No, it homilies are not 
allowed, let nobody give homilies. 
The right is not going to be rl'lIIll:ved 
for Shri S. N. Mishra. 
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qu uorel between homilies. 

:>HRIMATI INDIRA GANDHI; 
When we see that smaller loyalties 
are being pursued, it is certainly the 
duty of all Clf us here to put the larger 
pictUre. Therefore, it is a matter ot 
some pain and sorrow when we sce 
what often happens here. I am not 
laying blame On one or the other 
because each person should really 
see ... 

SHRI S. A. SHAMIM: What hap-
pens? (Inte7'ruptions). 

SHRIMATI INDIRA GANDHI: 
Well, they can see what happens. 
(Inte7'7'uptions). What image of Par-
liament is being projected outside? 
(Inte7'ruptions). What image of the 
country is being projected? (lnle7'rup-
tio'n.). Does this help tha poor of the 
country or does it help those wh::. do 
not have the interest of India at heart? 
(Inte7'7'uptions). 

SHRI JYOTIRMOY BOSU: We al'C 
not here to be carried away by YGur 
gimmicks; we are here to reflect the 
feelings of the people. 

SHRIMATI INDIRA GANDHI: OnE' 
bon. member has spoken of scapegoats. 
I seek no scapegoat. I have never 
been one to shirk my responsibility. 
It is the Opposition which is seeking 
scapegoats for its inability to formu-
late any ~  which they can J:ut 
before the country or for them to find 
popular support. 

One hon. member spoke about a 
sort of what he called the motley 
crowd in our party. We do have peo-
ple of different opinions in our party. 
We have a range of opinions, but 
that entire range is contained within 
the main policy which we want to 
pursUe and to which we are commit-
ted. But look at the Hon'ble Mem-
bers opposite. What is there in com-
mon between the policies of the 
SWatantra and the CPl(M) , for in-
stance? 

P7'esident's Add7'eBs 
SHRI PILOO MODY: No:hing ",t all 

whatsoever. (Interruptions). 

SHRIMATI INDIRA GANDHI: dut 
they are always together. They func-
tion together. After consulting out. 
side, they came in and have a united 
forum here. 

SHRI PILOO MODY: What do we 
consult on? On matters of corrup-
tion, maladministration, bad Govern-
ment ...... (Interruptions). 

SHRIMATI INDIRA GANDHI: It 
does not matter what (lnte7'ruption,). 

SHRI PILOO MODY: ... cheating, 
thuggery, We want to eonsult on these 
to attack the Government. 

SHRIMATI INDIRA GJtNDHI: Shri 
Piloo Mody, if yOU wanted to speak. 
you could have spoken before. I do 
not know whether yOU did or not. But. 
anyway I am speaking now and I 
would like to say .... (Inte7'ruptions) 

SHRI PILOO MODY: You should 
have known that I did not. I only 
comment on what is worth comment-
ing. 

SHRI JYOTIRMOY BOSU: We (!l'C 

not a bagula party; we are not owor-
tunists. 

SHRIMATI INDIRA GANDHI: in 
all seriousness, I should like to say 
that what the Opposition is doing in 
India is weakening the will 01 our 
people (Inte7'TUptions.) It is belittling 
~ achievements of our people Unter-

. rvptions). Why are they so touchy 
Sir? They abuse Us in the worst pos-
sible language and we are suppos.e,3 
to listen to them and we do, but they 
are not prepared to listen to even D 

small remark. 

'l'he world situation is changing. 
The situation in Asia is also :1 fluid 
one. If I ;nay repeat what I said in 
my party meeting, this is a time when 
long-established patterns in many 
parts of the world are changing, ore 
shifting. It is a time when the entire 
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Indian nation must be extremely vigi-
lant and on its toes, so all to be aware 
of any nuances that take place. 

.-~ , the Oppo-
sition-that is what I am just trying 
to say. 

In these situations which lire form-
ing and un-forming, we must be OD 
the look-out for the dangers that can 
arise for India. ~ must all keep 
before us a picture of a country which 
is socially better, economically atron-
ger and intellectually and morally 
treer. 

AN HON. MEMBER: Convenient 
Opposition. 

-SHRIMATI INDIRA GANDHI: I do 
not want a convenient Opposition at 
all. Not at all. 

AN HON. MEMBER: A silent Oppo-
sition. 

SHRIMATI INDIRA GANDHI: Nei-
ther a silent Opposition. (Interrup-
tiol'l8). But I don't think that it is 
nece .. ary to shout t02E:ther ali the 
while to make a point. A point can 
be made more firmly and effectively 
by speaking normally rather than by 
people getting up together and every-
body shouting and shouting down the 
other people. 

Therefore, Sir, I aPpeal to my party, 
to the Opposition parties, to rise to 
the l1"eat challenge of "the moment, to 
justJfy the faith which the people 
have reposed in Parliament. We dre, 
as I said, at the juncture where faith 
and hard work can and will 9I!e us 
over this dltJlcult hump. Let liS not 
fail the nation. 

So, Sir, I ~ all hon. Members 
not to preSs their amendments and to 
support the motion on the President'. 
Addre ... 

SEVERAL HON MEMBERS 1OIe-

MB. SPEAKER: Order pleace. Now, 
Shri V-wayee's amendments are, 1 to 
20, 47 _ 67 and 233. WhiCh one does 

he want of pre .. ? (Interruptions). 
Kindly keep sitting. NOW, Mr. Vaj-
payee is absent. Then, I shall put his 
amendments together. 

Amendment, Nos. 1 to 20, 47 to 57 and 
233 were put and negatived. 

MR. SPEAKER: Then, Mr.Madhu-
kar, should I put yoUr amendments all 
together? 

SEVERAL HON. MEMBERS rose-

MR. SPEAKER: Please sit down. I 
will call you. There are hundreds at 
amendments. (Interruptiol'l8). I have 
not been able to listen. 

SHRI S. M. BANERJEE: Sir, there 
is my amendment No. 2.1. I want to 
press it to a division. 

SEVERAL HON. MEMBERS rose-

MR. SPEAKER: Please sit down. 1 
will call all of you. 

SHRI INDRAJIT GUPTA: After .fOU 
disposed of Mr. Vajpayee's amend-
ments, there is amendment No. 21 
moved by Shri Banerjee. He wants to 
press it. 

MR. SPEAKER: I haVe already not-
ed it. I shall put amendment No. 21 
of Shri Banerjee. 

SHRI JYOTIRMOY BOSU: U you 
take them On issues bliSis, it would 
be better and We haVe our amend-
ments, Nos. 461, 462. and 463 on the 
same issue. 

SHRI SHYAMNANDAN MISHRA: 
On the lame issue we_have our amend-
ments too. 

MR. sPEAKER: There are so many 
Members who have their amendments 
pn the same iBBue. There is a change 
of a word here, or a comma there, a 
chanle in the sense. 

SHRI JYOTIRMOY BOSU: I am 
prepared to club nine with his. 
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MR. SPEAKER: They are not all 
alike; there are changes in some 
words. I shall put amendment No. 21 
to the vote of the House. The ques-
tion is: 

'That at the end of the motion, 
the following be added namely:-

"but regret that the Address 
does not mention anything about 
the Government's determination 
to reduce the prices of essential 
commodities by giving deterrent 
punishments to hoarders &lid 
black-marketeers; taking over of 
the monopoly houses and taking 
effective steps for unearthing 
black money.'" (21). 

The LOk Sabha dIVided: 

DivisiO'll No.1] 
[18.02 Ilrs.] 

AYES 

Baladhandayutham, Shri K. 
Banerjee, Shri S. M. 
Berwa, Shri Onkar Lal 
Bhagirath Bhanwar, Shri 
Bhaura, Shri B. S. 
Bosu, Shri Jyotirmoy 
Chandrappan, Shri C. K. 
Chavda Shri K. S. 
Chowhan, Shri Bharat Singh 
Dandavate, Prof. Madbu 
Deb, Shri Dasaratha 
Dhandapani, Shri C. T. 
Durairasu, Shri A. 
Dutta, Shri Biren 
Goswami, Shrimati Bibha Ghooh 
Gowder, Shri J. Matha 
Gupta, Shri Indrajit 
Halder, Shri Krishna Chandra 
Hazra, Shri Manoranjan 
Jha, Shri Bhogendra 
Joarder, Shri Dinesh 
Joshi, Shri Jagannathrao 

Kachwai, Shri Hukam Chand 
Kathamuthu, Shri M. 
Madhukar, Shri K. M. 
Mayavan, Shri V. 
Mehta, Shri P. M. 
Mishra, Shri Shyamnandan 
Mohammad Ismail, Shri 
Muhammed Sheriff, Shri 
Muruganantham, Shri S. A. 
Parmar, Shri Bhaljibhai 
P ;l1ai, Shri R. Balakrishna 
Reddy, Shri B. N. 
Reddy, Shri Y. Eswara 
Saba, Shri Ajit Kumar 
Saba, Shri Gadadhar 
Sen, Dr. Ranen 
Sezhiyan, Shri 
Singh, Shri D. N. 
Subravelu, Shri 
Verma, Shri Phool Chand 
Vijay Pal Singh, Shri 
Viswanathan, Shri G. 
Yadav, Shri G. P. 

NOES 

Achal Singh, Shri 
Afzalpurkar, Shri Dharamrao 
Aga, Shri Syed Ahmed 
Agrawal, Shri Shrikrishna 
Ahirwar, Shri Nathu Ram 
Ahmed, Shri F. A. 
Algesan, Shri O. V. 
Ambesh, Shri 
Ankineedu, Shri Maganti 
Appalanaidu, Shri 
Arvind Netam, Shri 
Austin, Dr. Henry 
Awdhe:lh Chandra Singh, Shri 
Azad, Shri Bhagwat Jha 
Aziz Imam, Shri 
Babunatlf Singh, Shri 
Bahuguna, Shri H. N. 
Banamali Babu, Shri 
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Banerji, Shrimati Mukul 
Barman, Shri R. N. 
Barl,lpal, Shri Panna Lal 
Basappa, Shri K. 
Basumatari, Shri D. 
Besra, Shri S. C. 
Bhagat, Shri B. R. 
Bhagat Shri H. K. L. 
Bhargava, Shri Basheshwar Nath 
Bhatia, Shri Raghunandan Lal 
Bist, Shri Narendra Singh 
Brahmanandji, Shri Swami 
Brij Raj Singh-Kotah, Shri 
Buta Singh, Shri 
Chakleshwar Singh, Shri 
Chanda, Shrimati Jyotsna 
Chandra Gowda, Shri D. B. 
Chandrashekharappa 

Shri T. V. 
Veerabasappa, 

Chaturvedi, Shri Rohan Lal 
Chaudhary, Shri Nitiraj Singh 

Chavan, Shri D. R. 
Chava:l, Shri Yeshwantrac> 
Chellachami, Shri A. M. 
Chhotey LaI, Shri 
Chhutten Lal, Shri 
Chikkalingaiah, Shri K. 
Chaudhary, Shri B. E. 
Choudhury, Shri Moinul Haque 
Dalbir Singh, Shri 
Dalip Singh, Shri 
Damani Shri S. R. 
Darbara Singh, Shri 
Das, Shri Anadi Charan 
Dan, Shri Dharnidhar 
Daschowdhury, Shri B. K. 
Deo, Shri S. N. Singh 
Dhamankar, Shri 
Dhusia, Shri Anant Prasad 

Dinesh Singh, Shri 
Dixit, Shri G. C. 
Dada, Shri Hiralal 
Dube, Shri J. P. 
Dwivedi, Shri Nageshwar 

Engti, Shri Biren 

Gandhi, Shrimati Indira 
Ganesh, Shri K. R. 
Ganga Devi, Shrimati 
Garcha, Shri Devinder Singh 
Gautam, Shri C. D. 
Gavit, Shri T. H. 
George, Shri A. C. 
Gill, Shri Mohinder Siugh 
Giri, Shri V. Shanker 
Gohain, Shri C. C. 
Gokhale, Shri H. R. 
Gomango, Shri Giridhar 
Gopal, Shri K. 
Goswami, [: i Dinesh Chandra 
Gotkhinde, Shri Annasaheb 
Govind Das, Dr. 
Gowda, Shri Pampan 

Hansda, Shri Subodh 
Hanumanithaiya, Shri K. 
Hari Kishore Singh, Shri 
Hari Singh, Shri 

Ishaque, Shri A. K. M. 

Jadeja, Shri D. P. 
Jaffar Sharief, Shri C. K. 
Jagjivan Ram, Shri 
J amilurrahman, Shri Md. 

J eyalakshmi, Shrimati V. 
Jha, Shri Chiranjib 
Jitendra Prasad, Shri 
Joshi, Shrimati Subhadra 

Kadam, Shri Dllttajirao 
Kadam, Shri J. G. 
Kadannappalli, Shri Ran ~' a a  

Kader, Shri S. A. 

Kahandole, Shri Z. M. 
Kailas, Dr. 
Kakodkar, Shri Purushottam 
Kale, Shri 
Kamakshaiah, Shri D. 
Kamble, Shri T. D. 
Kapur, Shri Sat Pal 
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Karan Singh, Dr. 
Kaul, Shrimati Sheila 
Kavde Shri B. R. 

Kedar Nath Singh, Shri 
Khadilkar, Shri R. K. 
Kisku, Shri A. K. 
Kotrashetti, Shri A. K. 
Kulkarni, Shri Raja 
Kumaramangalam, Shri S. Mohan 

Kushok Bakula, Shri 

Lakshmkanthamma, Shrimati T. 

Laskar, Shri Nibar 

Lutfal Haque, Shri 
Mahajan, Shri Vikram 
Mahajan, Shri Y. 8. 
Mahata, Shri Debendra Nath 
Mahinhi, Dr. Sarojini 
Majhi, Shri Gajadhar 
Majhi, Shri Kumar 
Malhotra, Shri Inder J. 
Mallanna, Shri K. 
MandaI, Shri Jagdish Narain 
MandaI Shri Yamuna Prasad 
Maurya, Shri B. p. 
Mehta, Dr. Jivraj 
Mirdha, Shri Nathu Ram 
Mishra, Shri ~  

Mishra, Shri G. S. 
Mishra, Shri Jagannath 
Mischra, L. N. 
Misra, Shri S. N. 
Mohapatra, Shri Shyam Sunder 
Mohsin, Shri F. H. 
Muhammed Khuda Bukhsh, Shri 
Murthy, Shri B. S. 
Nahata, Shri Arnrit 
Naik, S¥i B V. 
Nanda, Shri G. L 
Negi, Shri Pratap Singh 
Nimbalkar, Shri 
Oraon, Shri Kartik 
Oraon, Shri Tuna 
349 LS-12. 

President', Address 
Pahadia, Shri Jagannath 
Painuli, Shri Paripoornanand 
Pandey, Shri Damodar 
Pandey, Shri Narsingh Narain· 
Pandey, Shri R. S. 
Pandey, Shri Sudhakar 
Pant, Shri K. C. 
Paokai HaokiD, Shri 
Parashar, Prof. Narain Chancf 
Parikh, Shri Rasiklal 
Partap Singh, Shri 
Patel, 8hri Nat1loarlaI 
Patil, Shri Anantrao 
Patil, Shri S. B. 
Patil, Shr T. A. 
Patnaik, Shri J. B. 
Peje, Shri S. L 
Prabodh Chandra, Shri 
Pradhani, Shri K. 
Qureshi. Shri Mohd. Shaft 
Raghu Ramaiah, Shri K. 
Rai, Shrimati Sahodrabhai 
Raj Bahadur, Shri 
Rajdeo Singh. Shri 
Raju, Shri P. V. G. 
Ram, Shri Tulmohan 
Ram Dhan, Shri 
Ram Praklr3h, Shri 
Ram Sewak, Ch. 
Ram Surat Prasad, Shri 
Ram Swarup, Shri 
Ramji Ram, Shri 
Ramshekhar Prasad Singh, Shrt 
Rana, Shri M. B. 
Rao, Shri Jagannath 
Rao, Dr. K. L. 
Rao, Shri Nageswara 
Rao, Shri A ~  Prasada 
Rao, Shri Pattabhi Rama 
Rao,. Dr. V. K. It. Varadaraja 
Rathia, Shri Umed Singh 
Raut, Shri Bhola 
Reddy, Shri M. Ram Gapal 
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Reddy, 8hr P. Bayapa 
Rohtagi, Shrimati Sushila 
Roy, Shri Bishwanath 
Rudra Pratap Singh, Shri 

Sadhu Ram, Shri 
Saini, Shri Mulki Raj 
,Salve, Shri N. K. P. 
'Samanta, Shri S. C. 
Sarighi, Shri N. K. 
Sarkar, Shri Saltti Kumar· 
Sathe, Shri Vasant, 
Satish Chandra, Shri 
Satpathy, Shri Devendra 
Savant, Shri Shankerrao 
Savitri Shyam, Shrimati 

'Sayeed, Shri p. M. 
Sethi, Shri Arjun 
Shahnawaz Khan, Shri 
:Shambhu Nath, Shri 
'Shankar Dayal Singh, Shri 
Shankar Dev, Shri 
Shankaranand, Shri B. 
'Sharma, Shri A. P. 
'Sharma, Dr. H. p. 
Sharma, Shri Madhoram 
Sharma, Shri Nawal Kishore 
Sharma, Dr. Shankar Dayal 
'Shashi Bhushan, Shri 
Shastri, Shri Biwanarayan 
Shastri, Shri Raja Ram 
Shastri, Shri Sheopujan 
'Shenoy, Shri P. R. 
Sher Singh, Prof. 
'Shinde, Shri Annasaheb P. 

Shivnath Singh, Shri 

Shukla, Shri B. R. 

Shukla, Shri Vidya Charan 

Siddheshwar Prasad, Shri 
Singh, Shri Vishwanath Pratap 
Sinha, Shri Dharm Bir 
Sinha, Shri Nawal Kishore 
Sinha, Shri R. K. 
Sohan Lal, Shri T. 
Subramaniam, Shri C. 
Sunder Lal, Shri 
Surendra Pal Singh, Shri 
Swaminathan, Shri R. V. 
Swamy, Shri Sidrameshwar 
Swaran Singh, Shri 
Tarodekar; Shri V. B. 
Tayyab Hussain, Shri 
Tewari, Shri Shankar 
Tbakre, Shri S. B. 
Thakur, Shri Krishnarao 
Tiwary, Shri K. N. 
Tombi Singh, Shri N. 

Tula Ram, Shri 

Uikey, Shri M. G. 
Unnikrishnan, Shri K. p. 

Vekaria, Shri 
Venkatasubbaiah, Shri P. 
Venkatswamy, Shri G. 
Verma, Shri Balgovind 
Verma, Shri Ramsingh Bhai 

Vidyalankar, Shri Amarnath 

Yadav, Shri Chandrajit 

Yadav, Shri N. P. 

Yadav, Shri R. P. 

Yadav, Shri D. P 

MR. SPEAKER: The resuW of the 
Division is: 

Ayes: 45; Noes: 258 

Siddayya, Shri S. M. The motion was negatived. 
--------_.- --------.----.---

-The following members also recorded .their votes:-
Aves: SarvaGhri p. G. Mava- lankar and T. Kiruttinan. 
Noes: Shri Tarun Gogoi. 
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MR. SPEAKER: Now hon. membeM 
may give the numbers of amendments 
which they want to be put to vote 
-separately. After that, I will put all 
the other amendments together. 

SHRI M. SATYANARAYANA RAO: 
No. 199: 

SHRI JAGANNATHRAO JOSH'I: 
No.49. 

SHRI JYOTIRMOY BOSU: No. 466. 

SHRI SHYAMNANDAN MISHRA: 
No. 306. 

SHRI DASARATHA DEB: Nos. 105 
and 109. 

SHRI P. K. DEO: No. 91. 
SHRI SEZHIYAN: No. 447. 

SHRI P. M. MEHTA: No. 204. 

Pn!ddmt'. AcidreBB 
The lobbies have now been cleared. 

The question is: 

'That at the end of the motion, 
the following be added, namely:-

"but regret that in the Address 
no declaration has been· made of 
the immediate need for bifurca-
tion of the State Of Andhra Pra-
desh as per the wishes of the 
people of both the regions of 
Andhra and Telangana respec-
tively.'" (199). 

The Lok Sabha divided: 
Divisien No.2] 

AYES 
Anthony, Shri Frank 
Bhagirath Bhanwar, Shri 
Chavda, Shri K. S. 

[18.17 bra. 

Chowhan, Shri Bharat Sin,h 
PROF. MADHU 

No. 71. 
DANDAVATE: Dandavate, Prof. Madhu 

Deo, Shri P. K. 

SHRI JYOTIRMOY BOSU: Sir, 1 
suggest that the amendments may be 
read before they are put to the vote. 

MR. SPEAKER: These amendments 
have already been circUlated. I shall 
put them in the order in which they 
have been received. I will first take 
up amendment No. 49 by Shri A. B. 
Vajpayee and others. 

SHRI PILOO MODY: May I sug-
gest that all the arn!"ndments for 
Andhra bifurcation and Telengana 
be put together? We can have one 
vote on them. 

MR. SPEAKER: Out of all of them 
on the same subject, I will have to 
put one amendment. 

SHRI M. SATYANARAYAN RAO: 
Amendment No, 199 may be put. 

MR. SPEAKER: All right. Now, I 
Put amendment No. 199 by Shri M. 
Satyanarayan Rao to the vote of the 
House. Let the Lobbies be cleared. 

Dhandapani, Shri C. T. 
Durairasu, Shri A. 
Gowder, Shri J. Matha 
Joshi, Shri Jagannathrao 
Kachwai, Shri Hukam Chand 
Kiruttinan, Shri Tha 
Mavalankar, Shri P. G. 
Mayavan, Shri V. 
Mehta, Shri P. M. 
Mishra, Shri Shyamnandan 
Mody, Shri Piloo 
Muhammed Sheriff, Shri 
Nayak, Shri Baksi 
Parmar, Shri ~ a a  

a~ , Shri H. M. 
Pillai, Shri R. Balakritlhna 
Rao, Shri M. Satyanarayan 
Sezhiyan, Shri 
Singh, Shri D. N. 
Subravelu, Shri 
Verma, Shri Phool Chand 
Viswanatban, Shri G, 
Yadav, Shri G. P. 
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NOES 

Achal Singh, Shri 
Afzalpurkar, Shri Dharam,rao 
Aga, Shri Syed Ahmed 
Agarwal, Shri Shrikrishna 
Ahirwar, Shri Nathu Ram 
Ahmed, Shri F. A. 
Alagesan, Shri O. V. 
Ambesh, Shri 
Ankineedu, Shri Maganti 
Appalanaidu, Shri 
Arvind Netam, Shri 
AuStiJi., ])r. Henry 
Awdhesh Chandra Singh, Shri 
Azad, Shri Bhagwat Jha 
Aziz Imam, Shri 
Babunath Singh, Shri 
Bahuguna, Shri H. N. 
Baladhandayutham, Shri K. 
Banamali Babu, Shri 
Banerjee, Shri S. M. 
Banerji, Shrimati Mukul 
Bannan, Shri R. N. 
Barupal, Shri Panna Lal 
Basappa, Shri K. 
Basumatari, Shri D. 
Besra, Shri S. C. 
Bhagat, Shri B. R. 
Bhagat, Shri H. K. L. 
Bhargava, Shri Basheshwar Nath 
Bhatia, Shri Raghunandan Lal 
Bhaura, Shri B. S. 
Bist, Shri Narendra Singh 
Bosu, Shri Jyotirmoy 
Brahmanandji, Shri Swami 
Brij Raj Singh-Kotab, Shri 
Butta Singh, Shri 
Chakleshwar Singh, Shri 
Chanda, Shrimati Jyotsna 
Chandra Gowda, Shri D. B. 
Chandrappan, Shri C. K. 
ChandraabekharaJ1pa Veerabalappa, 

Shri T. V. 

Chaturvedi, Shri Rohan Lal 
Chaudhary, Shri Nitiraj Singh 
Chavan, Shri D. R. 
Chavan, Shri Yeshwantrao 
Chawla, Shri Amar Natb. 
Chellachami, Shri A. M. 
Chhotey Lai, Shri 
Chhutten La!, Shri 
Chikkalingaiah, Shri K. 
Choudhary, Shri B. E. 
Choudhury, Shri lI40inui Haque 
Da,a, Shri M. C. 
Dalbir Singh, Shri 
Dalip Singh, Shri 
Damani, Shri S. R. 
Darbara Singh, Shri 
Das, Shri Anadi Charan 
Das, Shri Dhamidhlll' 
Das, Shri R. ·P. 
Daschowdhury, Shri :8. K. 
Deb, Shri Dasaratha 
Deo, Shri S. N. Singh 
Dhamankar, Shri 
Dhusia, Shri Anant Prasad 
Dinesh singh, Shri 
DiXit, Shri G. C. 
Doda, Shri Hiraial 
Dube, Shri J. P. 
Dutta, Shri Biren 
Dwivedi, Shri Nageshwar 
Engti, Shri Biren 
Gandhi, Shrimati Indira 
Ganesh, Shri K. R. 
Gangadeb, Shri P. 
Garcha, Shri Devinder Singh 
Gautam, Shri C. D. 
Gavit, Shri T. H. 
George, Shri A. C. 
Gill, Shri Mohinder Singh 
Giri, Shri V. Shanker 
Gogoi, Shrl Tarun 
Gohain, Sbri C. C. 

328 
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Gokhale, Shri H. R. 

Gomango, Shri Giridhar 

Gopal, Shri K. 
-Goswami, Shrimati Bibha Ghosh. 
Goswami, ~  Dinea Chandra 

Gotkhinde, Shri Annasaheb 
Govind Das, Dr. 
Gowda, Shri Pampan 
-Gupta, Shri In:drajit 
Halder, Shri Krishna Chandra 
Hansda, 8hri Subodh 
Hanumanthaiya, Shri K, 
Hari Kishore Singh, Shrj 
Hari Singh, Shri 
Hazra, Shri Manoranj1lIl 
lshaque, Shri A. K. M. 
Jadeja, Shri D. P . 
.Jaffer sharief, Shri C. K. 
Jagjivan Ram, Shrl 
Jamilurrahman, Shri Md, 
.Jeyalakshmi, Shrimati V, 
. Jha, Shri Bhogendra 
.Jha, Shri Chiranjib 
Jitendra Prasad, Shri 
.Joarder, Shri Dinesh 
Joshi, Shrimati Subhadra 
Kadam, Shri Dattajirao 
Kadam, Shri J. G, 
Kadannappalli, Shri Ramchandran 
Kader, Shri S. A. 
Kahandole, Shri Z. M. 
Kailas, Dr. 
Kakodkar, Shri Purushottam 
Kale, Shri 
Kamakshaiah, Shri D. 
Kamble, Shri T. D. 
Karan Singh, Dr. 
Kathamuthu, Shri M. 
Kaul, Shrimati Sheila 
Kavde, Shri B, R. 
Kedar Nath Singh, Shrl 
Khadilkar, Shri R. K. 
Kisku, Shri A.K. 

Kotrashetti, Shri A. K. 
Kulkarni, Shri Raja 
Kurnaramangalam, Shri S. Mohan 
Kushok Bakula, Shri 
Lakshrnikanthamma, Shrimati T. 
Laskar, Shri Nihar 
Lutfal Haque, Shri 
Mahajan, Shri Vikram 
Mahajan, Shri Y. S. 
Mahata,'Shri Debendra Nath 
Mahi6hi, Dr. Sarojini 
Majhi, Shri Gajadhar 
Majhi, Shri Kumar 
Malhotra, Shri lnder J. 
Mallanna, Shri K. 
MandaI, Shri Jagdish Narain 
Mandal, Shri Yamuaa Prasad 
Maurya, Shri B. p. 
Mehta, Dr. Jivraj 
Mirdha, Shri Nathu Ram 
Mishra, Shri Bibhuti 
Mishra, Shri G. S . 

Mishra, Shri Jagannath 
Mishra, Shri L. N. 
Mishra Shri S. N . 
MOdi, Shri Shrikishan 
Mohammad Ismail, Shri 
Mohapatra, Shri Shyam Sunder 
Mohsin, Shri F. H, 
Muhammed Khuda Bukhsh, Shri 
Murthy, Shri B. S. 
Muruganantham, Shri A. K. 
Nahata, Shri Arnrit 
Naik, Shri B. V. 

Nand a, Shri G. L. 

Negi, Shri Pratap Singh 
Nimbalkar, Shri 

OraOn, Shri Kartik 
Ora on, Shri Tuna 

Pahadia, Shri Jagannath 

Painuli, Shri Paripoornanand 

Pandey, Shri Damodar 
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Pandey, Shri Narsingh Narain Roy, Shri Bishwanath 
Pandey, Shri R. S: 
Pandey, Shri Sudhakar 
Pant, Shri K. C. 
Paokai Haokip, Shri 
Paruhar, Prof. Narain Chand 
Parikh, Shri Ruiklal 
Partap Singh, Shri 
Patel, Shri Natwarlal 
Patil, Shri Anantrao 
Patil, Shri S. B. 
Patil, Shri T. A. 
Patnaik, Shri J. B. 
Peje, Shri S. L. 
Prabodh Chandra, Shri 
Pradhani, Shri K. 

Qureshi, Shri Mohd. Shaft 

Raghu Ramaiah, Shri K. 
Rai, Shrimati Sahodrabai 
Raj Bahadur, Shri 
Rajdeo Singh, Shri 
Raju, Shri P. V. G. 
Ram, Shri Tulmohan 
Ram Dhan, Shri 
Ram Prakash, Shri 
Ram Sewak, Ch. 
Ram Surat Prasad, Shri 
Ram Swarup, Shri 
Ramjj Ram, Shri 
Ramshekhar Prasad Singh, Shri 
Rana, Shri M. B. 
Rao, Shri Jagannath 
Rao, Dr. K. L. 
Rao, Shri Nageswara 
Rao, Shri P. Ankineedu Prasada 
Rao, Shri Pattabhi Rama 
Rao, Dr. V. K. R. Varadaraja 
Rathia, Shri Umed Singh 
Raut, Shri Bhola 
Reddy, Shri B. N. 
Reddy, Shri M. Ram Gopal 
Reddy, Shri Y. Eswara. 
Rohatgi, Shrimati Sushila 

Rudra Pratap Singh, Shri 
Sadhu Ram, Shri 
Saha, Shri Ajit Kumar 
Saha, Shri Gadadhar 
Saini, Shri Mulki Raj 
Salve, Shl-i N. K. p. 
Samanta, Shri S. C. 
Sanghi, Shri N. K, 
Sarkar, Shri Sakti Kumar 
Sathe, Shri Vuant 
Satish Chandra, Shri 
Satpathy, Shri Devendra 
Savant, Shri Shankerrao 

Savitri Shyam, Shrimati 
Sayeed, Shri P. M. 
Sen, Dr. Ranen 
Sethi, Shri Arjun 
Shahnawaz Khan, Shri 
Shambhu Nath, Shri 

Shankar Dayal Singh, Shri 
Shankar Dev, Shri 
Shankaranand, Shri B. 
Sharma, Shri A. P. 
Sharma, Dr. H. P. 
Sharma, Shri Madhoram 
Sharma, Shri Nawal Kishore· 

Sharma, Dr. Shankar Dayal 
Shashi Bhushan, Shri 
Shastri, Shri Biswanarayan. 
Shastri, Shri Raja Ram 

Shenoy, Shri p. R. 
Sher Singh, Prof. 
S '~, Shri Annasaheb P. 
Shivnath Singh, Shri 
Shukla, Shri B. R, 
Shukla, Shri VidYa Charan 
Siddayya, Shri S. M. 
Siddheshwar Prasad, Shri 
Slngh, Shri Vi6hwanath Prata.,· 
Sinha, Shri Dharam HiT 
Sinha, Shri R. K. 
Saban La!, Shri T, 
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Subramaniam, Shri C. 
Sunder Lal, Shri 
Surendra Pal Singh, Shri 
Swaminathan, Shri R. V. 
Swamy, Shri Sidrameshwar 
Swaran Singh, Shri 
Tarodekar, Shri V. B. 
Tayyab Hussain, Shri 
Tewari, Shri Shankar 
Thakre, Shri S. B 
Tiwary, Shri K. 111. 
Tombi Singh, Shri 1'0 
Tula a~, Shri 
Uikey, Shri M. G. 
Unnikrishnan, Shri K. P. 
Vekaria, Shri 
Venkatasubhaiah, Shri P. 
Venkatswamy, Shri G. 
Verma, Shri BalgoviD.d 
Verma, Shri Ramsingh Bhai 
Vidyalankar, Shri Amarnath 
Vijaypal Singh, Shri 
Yadav, Shri N. P. 
Yadav, Shri R. P. 
Yadav, Shri D. P. 

MR. SPEAKER: The result· of the 
Div;sion is: 

Ayes: 29; Noes: 279. 

The motion W/J8 t&eglltived. 

SHRI M. SATYANARAYAN RAO: 
Very Sorry for this. 

MR. SPEAKER: Now, I will put 
the other amendments to the vote of 
the House. Amendment No. 49 is 
barred. I will now put amendment 
No. 71 moved by Prof. Madhu Danda-
vate to t!le vote of the House. 

MR. SPEAKER: Now, I will put 
amendment No. 91 moved by Shri 
P. K. Deo to the vote of the House. 

Amendment No. 91 W/J8 put and: 
t&egatived. 

MR. SPEAKER: I will now put. 
amendment No. 105 moved by Shri 
Dasaratha Deb to the vote' of the 
House. 

Amendment No. 105 W/J8 put and 
negatived. 

MR. SPEAKER: Now I will put 
amendment No. 109 moved by Shri 
Dasaratha Deb to the vote of the 
House. 

Amendment No. 109 was put and 
negatived. 

MR. SPEAKER: I will now put 
amendme'.lt No. 147 moved by Shri 
K. S. Chavda to the vote of the 
House. 

Amendment No. 147 was put and: 
negatived. 

MR. SPEAKER: I will now put 
amendment No. 166 moved by S:lrt 
Dinen Bhat!achal'yya to the vote ot 
the House. 

Amendment No. 166 was put and: 
negatived. 

MR. SPEAKER: Now, I will put 
amendment No. 204 moved by Shri· 
P. M. Mehta to the vote af the House. 

SHRI P. M. MEHTA (Bhavnagar'. 
Sir, I want to read out my amen::!-
ment ... 

MR. SPEAKER: You have already-
moved it. 

Amendment No. 71 was put lind SHRI P. M. MEHTA: But I want 
t&egatived: to read out. 
------------

·The following members also re corded their votes for NOES:-
Flarva-shri Nawal Kishore Sinha. Sat Pal Kapur and Chandrajit Yadav. 
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MR. SPEAKER: You have already 
moved it. 

SHRI P. M. MEHTA: But I want 
to read out: 

That at the end of the motion, 
the following be added, namely:-

"but regret that there is no 
mention in the Address of ear-
liest implementation of Narmada 
project.'! 

MR. SPEAKER: I shall now put 
Amendment No. 204 moved by Shri 
P. M. Mehta. 

AmeTidment No. 204 was put aTid 
'MgIIltived. 

MR. SPEAKER: Now, amendment 
No. 221 by Shri ~ a Jha. 

SHRIl BHOGENDRA JHA: Sir, 1 
want to read it. My amendment is: 

That at the end of motion, the 
following be added namely:-

"but regret that there ioa no 
mention in the 'Address of the 
determination for removing un-
employment by compulsory pro-
vision of employment to all per-
aons fit for mental and mutual 
labour." 

MR. SPEAKER: The question is: 

That at the end of the motion, 
the following be added, namely:-

"but regret that there is no 
mention in the Addren of the 
determination for removing un-
employment by compulsory pro-
vision of employment to all per-
sons fit for mental and manual 
labour." (221) 

Let the lobby be cleared. 

The Lok Sabha divided: 

[18.25 brs. 

DivtsloD No, 3] 

AYES 

Baladhandayutham, Shri K. 
Banerjee, Shri S. M. 
Bhaura, 8hri B. S. 
Bosu, Shri Jyotirmoy 
Chandrappan, Shri C. K. 
Chavda, Shri K. S. 
Chowhan, Shri Bharat Singh 
Das, Shri R. P. 
Dev, Shri Dasaratha 
Dhandapani, Shri C. T. 
Duita, Shri Biren 
Goswami, Sarimati Bibha Ghosh 
Gowder, Shri. J. Matha 
Gupta, Shri Indrajit 
Halder, Shri KriBhan Chandra 
Hazra, Shri Manoranjan 
Jha, Shri Bhogendra 
Joarder, 8hri Dinesh 
Joshi, Shri Jagannathrao 
Kachwai, Shri Hukam Chand 
Kathamuthu, Shri M. 
Madhukar, Shri K. M. 
Mehta, Shri P. M. 
Mishra, Shri Shyamnandan 
Mohammad Ismail, Shri 
MUruganantham, Shri S. A. 

Parmar, Shri Bhaljibhai 
Reddy, Shri B. N. 

Saha, Shri Gadadhar 
Sen, Dr. Ranen 
Sezhiyah, Shri 
Singh, Shri D. N. 
Verma, Shri Phool Chand 
Vijay Pal Singh, Shri 
Viswanathan, Shri G. 
Yadav, Shri G. P. 
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NOES 
Achlll Sing:t, Shri 
Afzalpurkar, Shri Dharamrao 
Aga, Shri Syed Ahmed 
AhirWar, Shri Nathu Ram 
Ahmed, Shri F. A. 
Alagesan, Shri O. V. 
Ambesh, Shri 
Ankineedu, Shri Mallanti 
Appalanaidu, Shri 
Arvind Netam, Shri 
Austin, Dr. Henry 
Awd'!lesh Chandra Singh, Shri 
Azad, Shri Bhagwat Jha 
Aziz Imam, Shri 
Babunath Singh, Shri 
Bahuguna, Shri H. N. 
Banamali Babu, Shri 
Banerji, Shrimati Mukul 
Barmah, Shri R. N. 
Barupal, Shri Panna La!. 
Baaappa, Shri K. 
Basumatari, Shri D. 
Besra, Shri S. C. 
Bhagat, S'!lri B. R. 
Bhagat, Shri H. K. L. 
Bhargava, Shri Blllilheshwar Nath 
Bhatia, Sbri Raghunandan Lal 
Bist, Shri Narendra Singh 
Brahmanandji, Shri Swami 
Brij Raj Singh-Kota."l, Shri 
Buta Singh, Shri 
Chakleshwar Singh, Shri 
Chanda, Shrimati Jyotsna 
Chandra Gowda, Shri D. B. 
Chandra Shekherappa Veerabasappa, 
Shri T. V. 
Chaturvedi, S'!lri Rohan Lal 
Chaudhary, Shri Nitiraj Sineh 
Chavan, Shri D. R. 
Chavan, Shri Yeshwantrao 
Chawla, Shri Amar Nath 
Chellochami, Shri A. M. 
C'!lhotey Lal, Shri 

President's Addr.a 
Chhutten Lal, Shri 
Chikkalingaiah, Shri K. 
Choudhary, Shri B. E. 
Choudhury, Shri Moinul Haque 

Daga, Shri M. C. 
Dalbir Singh, Shri 
Dalip Singh, S'!lri 
Damani, Shri S. R. 
Darbara Singh, Shri 
Das, Shri Anadi Charan 
Das, Shri Dhamidhar 
Daschowdhury, Shri B. K. 
Deo Shri S. N. Sinllh 
Dhamankar, Shri 
D'!lusia, Shri Anant Prasad 
Dine'Sh Singh, Shri 
Dixit, Shri G. C. 
Doda, Shri Hiralal 
Dube, Shri J. P. 
Dwivedi, Shri Nageshwar 

!."ngti, Shri Biren 
Gandhi, Shrimati Indira 
Ganesh, Shri K. R. 
Gangadeb, Shri P. 
Garcha, Shri Devinder Singh 
Gautam, Shri C. D. 
Gavit, Shri T. H. 
George, Shri A. C. 
Gill, Shri Mohinder Singh 
Girl, Shri V. Shanker 
Gogoi, Shri Tarun 
Oohain, Shri C. C. 
Gokhale, Shri H. R. 
Gomango, Shri Girid."lar 
Oopal, Shri K. 
Goswami, Shri Dinesh Chandra 
Gotkhinde, Shri Annasaheb 
Govind Das, Dr. 
Gowda, Shri Pampan 

Hansda, Shri Subodh 
Ishaque, Shri A. K. M. 
Jadeja, Shri D. P. 
Jaffer Sharief, ·Shri C. K. 
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Jagjivan Ram, Sb.ri 
Jamilurrahman, Shri Md. 
Jeyalaskshmi, Shrimati V. 
.Jha, Shri Chiranjib 
Jitendra Prasad, Shri 
Joshi, Shrimati Subhadra 

leadam, Shri J. G. 
Kadannappalli, Shri Ramachandran 
Kader, Shri S. A. 
Kahandole, Shri Z. M. 
Kailas, Dr. 
Kakodkar, Shri Purushottam 
Kale, Shri 
Kamakshaiah, Shri D. 
Kamla Prasad, Shri 
Kamble, Shri T. D. 
-Kapur, Shri Sat Pal 
Karan Singh, Dr. 
Kaul, Shrimati Sheila 
Kavde, Shri B. R. 
Kedar Nath Singh, Shri 
Khadilkar. Shri R. K. 
Kisku, Shri A. K. 
Katrashetti, Shri A. K. 
Kulkarni, Shri Raja 
Kumaramangalam, Shri S. Mohan 
Kushok Bakula, Shri 

Laitshmikanthamma, Shrimati T. 
Laskar, Shri Nihar 
Lutfal Haque, Shri 

Mahajan, Shri Vikram 
Mahajan, Shri Y. S. 
Mahata, Shri Debendra Nath 
Mahishi, Dr. Saroji'ni 
Majhi, Shri Gajadhar 
Majhi, Shri Kumar 
: a ~ a, Shri Inder J. 
Mallanna, Shri K. 
Kandal, Shri Jagdish Narain 
MandaI, Shri Yamuna Prasad 
Maurya, Shri B. P. 
Mehta, Dr. Jivraj 
Mirdha, Shri Nathu Ram 

AddreSl 
Mishra, Shri Bibhuti 
Mi'ahra, Shri Jagannath 
Mishra, Shri L. N . 
Misra, Shri S. N. 
Modi, Shri Shrikishan 
Mohapatra, Shri Shyam Sunder 
Mohsin, Shri F. H. 
Muhammed Khuda Bukhsh, Shri 
Murthy, Shri B. S. 
Nahata, Shri Amrit 
Naik, Shri B. V. 
Nanda, Shri G. L. 
Negi, Shri Pratap Sineh 
Nimbalkar, Shri 
Oraon, Shri Kartik 
Oraon, Shri TUna 
Pahadia, Shri Jagannath 
Pai'nuli, Shri Paripoornanand 
Pandey, Shri Damodar 
Pandey, Shri Narsing-h Narain 
Pandey, Shri R. S. 
Pandey, Shri Sudhakar 
Pant, Shri K. C. 
Paokai Haokip, Shri 
Parashar, Prof. Narain Chand 
Parikh, Shri Rasiklal 
Partap Singh, Shri 
Patel, Shri Natwarlal 
Patil, Shri Anantrao 
Patil, Shri T. A. 
Patnaik, Shri J. B. 
Peje, Shri S. L. 
Prabodh Chandra, Shri 
Pradhani, Shri K. 
Qureshi, Shri Mohd. Shaft 
Raghu Ramaiah, Shri K. 
Rai, Shrimati Sahodrabai 
Raj Bahadur, Shri 
Rajdeo Singh, Shri 
Raju, Shri P. V. G. 
Ram, Shri Tulmohan 
Ram Prakash. Shri 
Ram SewaIt, Ch. 
Ram Surat Prasad. Shri 

340 
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Shenoy, Shri P. R. Ram Swarup, Shri 
Ramji Ram, Shri 
Ramshekhar Pr8'3ad Singh, Shri 
Rana, Shri M. B. 
Rao, Shri Jaganath 
Rao, Dr. K. L. 
Rao, Shri Nageswara 
Rao, Shri P. Ankineedu Prasada 
Rao, Shri Pattabhi Rama 
Rao, Dr. V. K. R. Varadaraja 
Rathia, Shri Umed Singh 
Raut, Shri Bhola 
Reddy, Shri M. Ram Gopal 
Rohatgi, Shrimati Sushila 
Roy, Shri Viswanath 
Rudra Pratap Singh, Shri 

Sadau Ram, Shri 
Saini, Shri Mulki Raj 
Salve, Shri N. K. P. 
Samanta, Shri S. C. 
Sanghi, Shri N. K. 
SarkaI', Shri Sakti Kumar 
Sathe, Shri Vasant 
Satish Chandra, Shri 
Satpathy, Shri Devendra 
Savant, Shri Shankerrao 
Savitri Shy am, S·hrimati 
Sayeed, Shri P. M. 
Sethi, Shri Arjun 
Shahnawaz Khan, Shri 
Shambhu Nath; Shri 
Shankar Dayal Singh, Shri 
Shankar Dev, ~  

Shahkaranand, Shri B. 
Sharma, Shri A. P. 
Sharma, Dr. H. P. 
Sharma, Shri Madhoram 
Sharma, Dr. S,lankar Dal'1'l 
Shashi Bhushan, Shri 
Shastri, Shri Biswanarayan 
Shastri, Shri Raja Ram 

Sher Singh, Prof. 
Shinde, Shri Ann;r.;;aheb P. 
Shivnath Singh, Shri 
Shukla, Shri Vidya Charan 
Siddayya, Sari S. M. 
Siddheshwar Prasad, Shri 
Singh, Shri Vishwanath Pratap 
Sinha, Shri Dharam Bir 
Sinha, Shri Nawal Kiahore 
Sinha, Shri R. K. 
Sohan Lal, Sari T. 
Sunder Lal, Shri 
Surendra Pal Singh, Shri 
Swaminathan, Shri R. V. 
Swamy, Shri Sidrameshwar· 
Swaran Singh, Shri 
Tarodekar, Shri V. B. 
Tayyab Hussain, Shri 
Tewari, Shri Shankar 
ThaJi[e, Sari S. B. 
Thaltr, Shri Krishnaral); 
Tiwary, Shri K. N. 
Tombi Sin!!h, Shri N. 
Tula Ram, Shri 
Uikey, Shri M. G. 
Unnikrishnan, Shri K. Pc 
Vekaria, Shri 
VenkatBsubbaiah, Shri P .. 
Venkatswamy, Shri G. 
Verma, Shri Balgovind 
Verma, Sari Ramsingh Bhaf 
Vidyalankar, Shri Amarnath 
Yadav, Shri Chandrajlt 
Yadav, Shri N. P. 
Yadav, Shri R. P. 
Yadav, Shri D. P. 

MR. SPEAKER: The re.ult· of the-
Dlvi.ioh is: 

Ayes: 36; Noes: 250. 
The motion WIlB negatived. 

---_._---------_. 
-The following members also re corded their votes for NOES:-

Sarvashri Hari Kishore Singh, Hari Singh and Ram DharY: 
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SHRI JYOTIRMOY: They do not 
·want the end of unemployment, 

MR SPEAKER: I shall now put 
amendment No. 2.1 by Shri P. G. 
Mavalankar to vote. 
Amendm:.mt No. 241 was put and 

negatived. 
MR. SPEAKER: I shall now put 

amendment No. m by Shri P. G. 
'Mavalankar to vote. 

The question is: 

'That at the end of the motion, 
the following be added, namely:-

~ regret .that .thjere is no 
emphar:sis in the Address on the 
immediate need for austerity in 
the living pattern of Ministers 
and all other high ranking 
individuals and eeonomy in .the 
administration." (243). 

. The ~ are already cleaTed. 
Th:e Lok Sabha divided:. 

tDivisioll No.4] 
18.27 brs. 

AYES 
Baladandhayutham, Shri K. 

. Banerjee, Shri S. M. 
Bosu, Shri .Tyotlrmoy. 

. Chanq.rappan, Slui C. K. 
, Chavda, Shri K. S. 

Deb, Shri Dasaratha 
Deo, Shri p. K. 
Dhandapani, Shri C. T. 
Dutta, Shri Biren 
Gaekwad, Shri Fatesingrao 
Goswami, Shrimati Bibha Ghosh 
Gowder, Shri .T. Matha 
Guba, Shri Samar 
Gupta, Shri Indrajit 
Halder, Shri Krishna Chandra 
Hazra, Shri Manoranjan 

·.Toarder, Shri Dinesh 
Joshi, 8hri Jagannathrao 
Kachwai, Shri Hukam Chand 
K ath:lmuthu, Shri M. 

Mavalankar, Shri P. G. 
Mishra, Shri Shyamnandan: 
Muruganantham, Shri S. A. 
Parmar, Shri Bhalji Bhai 
Reddy, Shri B. N. 

Saha, Shri Gadadhar 
Sezhiyan, Shri 
Singh, Shri D.N. 
Verma, Shri Pool Chand 
Vijay Pal Singh, Shri 
Viswanathan, Shri G. 
Yadav, Shri <;r. p. 

NOES 
Achal Singh. Shrl 
AfWpurklar, Shri Dharamrao 
Aga, Shri Syed Ahmed 
Ahirwar, Shri Nathu Ram 
Ahmed, Shri F. A. 
Alagesan, Shri O. V . 
Ambesh, Shri 
Appalanaidu, Shri 
Arvind Netam, Shri 
Austin, Dr. Henry 
Awdhesh Chandra Singh, Shri 
Azad, Shri Bhagwat Jha 
Aziz Imam, Shri 
Babunath Singh, Shri 
Bahuguna, Shri H. N. 
Banamali Babu, Shri 
Banerji, Shrimati Mukul 
Barman, Shri R. N. 
Barupal, Shri Panna Lal 
Basappa, Shri K. 
Basumatari, Shri D. 
Besra, Shri S. C. 
Bhagat, Shri B. R. 
Bhagat, Sh:ri H. K. L 
Bhargava, Shri Basheshwar Nath 
Bhatia, Shri Raghunandan Lal 
Biat, Shri Narendra Singh 
Brahmanand6ji, Shri SWami 
Brij Raj Singh-Kotah, Shrl 
Buta Singh, Shri 
Thakleshwar Singh, Shri 
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Chanda, Shrimati Jyotsna 
Chandrashekharappa Veerabasappa, 

Shri T. V. 
Chandra Gowda, Shri D. B. 
Chaturvedi, Shri Rohan Lal 
Chaudhary, Shri Nitiraj Singh 
Chavan, Shri D. R. 
Chavan, Shri Yeshwantrao 
Chawla, Shri Amar Nath 
Chellachami, Shri A. M. 
Chhotey Lal, Shri 
Chhutten Lal, Shri 
Chikkalingaiah, Shri K. 
Choudhary, Stu:i B. E. 
Choudhury, Shri Moinul Haque 
Daga, Shri M. C. 
Dalbir Singh, Shri 
Dalip Singh, Shri 
Damani, Shri S. R. 
Darbara Singh, Shri 
Das, Shri Anadi Charan 
Das, Shri Dharnidhar 
Daschowdhury, Shri B. K. 
Deo, Shri S. N. Singh 
Dhamankar, Shri 
Dhusia, Shri Anant Prasad 
Dinesh Singh, Shri 
Dixit, Shri G.' C. 
Doda, Shri Hiralal 
Dube, Shri J. P. 
Dwivedi, Shri Nageshwar 
Engti, Shri Biren 
Gandhi, Shrimati Indira 
Ganesh, Shri K. R. 
Gangadeb, Shri P. 
Garcha, Shri Devinder Singh 
Gautam, Shri C. D. 
Gavit, Shri T. H. 
George, Shri A. C. 
Giri, Shri V. Shanker 
Gogoi, Shri Tarun 
Gohain, Shri C. C. 
Gokhale, Shri H. R. 
Gomango, Shri Giridhar 
Goswami, Shri Dinesh Chandra 
Govind nas, Dr. 
Gowda, Shri Pampan 
Hansda, Shri Subodh 

President'. Address 
Hanumanthaiya, Shri K. 
Had Kishare Sin::h, Sh:-i 
Hari Singh, Shri 
Ishaque, Shri A. K. M. 
Jadeja, Shri D. P. 

Jaffer Sharlef, Shri C. l'C. 
Jagjivan Ram, Shri 
Jamilurrahman, Shri Md. 
Jeyalakshmi, Shrimati v. .. 
Jitendra Prasad, Shri 
Joohi, Shrimati Subhadra' 
Kadam, Shri Dattajirao 
Kadam, Shri J. G. 
Kadar, Shri S. A. 
Kahandole, Shri Z. M. 
Kailas, Dr. 
Kakodkar, Shri Purushot.tam. 
Kale, Shri 
Kamakshaiah, Shri D. 
Kamala Prasad, Shri 
Kamble, Shri T. D. 
Kapur, Shri Sat Pal 
Karan Singh, Dr. 
Kaul, Shrimati Sheila 
Kavde, Shri B. R. 
Kedar Nath Singh, Shri 
Khadilkar, Shri R. K. 
Kisku, Shn A. K. 
Kotrashetti, Shri A. K. 
Kulkarni" .5lni Raja 
Kumaramangalam, Shri S. Mohan, 
Kushok Bakula, Shri 
Lalmhmikanthamma, Shrimati T. 
Laskar, Shri Nihar 
Lutfal Haque, Shri 
Mahajan, Shri Vikram 

Mahajan, Shri Y. S. 
Mahata, Shri Debendra Nath 
Mahishi, Dr. Sarojini 
Majhi, Shri Gajadhar 
Majhi, Shri Kumar 
Malhotra, Shri Inder J. 
Mallanna, Shri K. 
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MandaI, SOO Jagdish Narain 
MandaI, Shri Yamuna Prasad 
Maurya, Shri B. P. 
Mehta, Dr. Jivraj 
Mirdha, Shri Nathu Ram 
Mishra, Shri Bi.bhuti 
Mishra, Shri Jagannath 
Mishra, Shri, L. N. 
Mohsin, Shri F. H: 
Muhammed Khuda Bukhsh, Shri 
Murthy, Shri B. S. 
Nahata, Shri Amrit 
Naik, Shri B. V. 
Nanda, Shri G. L. 
Negi, Shri Pratap Singh 
Nimbalkar, Shri 

. Oraon, Shri Kartik 
Oraon, Shri Tuna 
Pahadia, Shri Jagannath 
Pandey, Shri Damodar 

. Pandey, Shri Narsingh Narain 
Pandey, Shri R. S. 
Pandey, Shri Sulhakar 
Pant, SOO K. C. 
Paokal Haokip, Shri 
Parashar, Prof. Narain Chand 
Parikh, Shri Rasiklal 
Pratap Sjngh, Shri 
Patel, Shri Natwarlal 
Pati!, Shri Anantrao 
Pati!, Shri T. A. 
Patnaik, Shri J. B. 
Peje, Shri S. L. 
Prabodh Chandra, Shri 
Pradhani, Shri K. 
Raghu Ramaiah, Shri K. 
Rai, Shrimati Sahodrabai 
Raj Bahadur, Shri 
Rajdeo Singh, Shri 
Raju, Shri P. V. G. 
Ram, Shri Tulmohan 
Ram Dhan, Shri 
Ram Prakash, Shri 

:Ram Surat Prasad, Shrl 

Ram Swarup, Shri 
Ramji Ram, Shri 
Ram1hekhar Prasad Singh, Shri 
Rana, Shri M. B. 
Rao, Shri Jagannath 
Rao, Dr. K. L. 
Rao, Shri Nageswara 
Rao, Shri P. Ankineedu Prasada 
Rao, Shri Pattabhi Rama 
Rao, Dr. V. K. R. Varadaraja 
Rathia, Shri Umed Singh 
Raut, Shri Bhola 

Reddy, Shri M. Ram Gopal 
R(lhatgi, Shrimati Sushila 
Roy, Sh.ri Bishwanath 
Rudra Pratap Singh, Shri 
Sadhu Ram, Shri 
Saini, Shri Mulki Raj 
Salve, Shri N: K. P. 
Samanta, Shri S. C . 
Sanghi, Shri N. K. 
Sarkar, Shri Sakti Kumar 
Sathe, Shri Vasant 
Satish Chandra, Shri 
Satpathy, Shri Devendra 
Savant, Shri Shankerrao 
Savitri Shyam, Shrimati 
Sayeed, Shri P. M. 
Sethi, Shri Arjun 
Shahnawaz Khan, Shri 
Shambhu Nath, Shrl 
Shankar Dayal Singh, Shri 
Shankar Dev, Shri 
Shankaranand, Shri B. 
Sharma, Shri A. P. 
Sharma, Dr. H. P. 
Sharma, Shri Madhoram 
Sharma, Shri Nawal Kishore 
Sharma, Dr. Shankar Dayal 
Shashi Bhushan, Shri 
Shastri, Shri BiGwanarayan 
Shastri, Shri Raja Ram 
Shastri, Shri Shispujan 
Shenoy, Shri P. R. 
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Eher Singh, "Prof. 
Shinde, Shri Annasaheb P. 
Shivnath Singh, Shri 
Shukla, Shri B. R. 
Shukla, Shri Vidya Charan 
Siddayya, Shri S. M. 
Siddheshwar Prasad, Shri 
Singh, Shri Vishwanath Pratap 
Sinha, Shri Dharam Bir 

Sinha, Shri Nawal Kishore 
Sinha, Shri R. K. 
Sunder LaI, Shri 
Surendl'a Pal Singh, Shri 
Swaminathan, Shri R. V. 
Swamy, Shri Sidrameshwar 
Swaran Singh, Shri 
Tarodekar, Shri V. B. 
Tayyab Hussain, Shrl 
'Tewari, Shri Shankar 
'Thakre, Shri S. B. 
Tiwary, Shri K. N. 
Tambi Sinlth, Shri N. 
Tula Ram, Shri 
Uikey, Shri M. G. 
UnnikriJ3hnan, Shri K. p. 
Vekaria, Shri 
Venkatswamy, Shri G. 
Verma, Shri Balgovind 
Verma, Shri Ramsingh Bhai 
Vidyalankar, Shri Amarnath 
Yadav, Shri Chandrajit 
Yadav, Shri N. p. 
Yadav, Shri R. P. 
Yadav, Shri D. P. 

-MR. SPEAKER: The result of the 
<livision is: 

Ayes: 32: Noes: 243 

The motion toas negatived. 

President's AddreSl 
MR SPEAKER: I shall now put 

amendment No. 306 by Shri Shyam-
nandan Mishra to the vute of the 
House. 

SHRI SHYAMNANDAN MISHRA: 

I have also moved amendment No. 
428 but I am not pressing that, and 
that is with regard to the Beg Com-
mittee's recommendations. 

MR. SPEAKER: The Lobbies are 
?lready cleared. 

The question is: 

'That at the end of the motion, 
the following be added, namely:-

"but regret that the President 
has not streased the need to 
amend the Aligarh Univel'lSity 
Act, which has hurt the feelings 
of a large number of country-
men.'" (306). 

The Lok Sabha divided: 
AYES 

Dtvialon No.5] 

Bhagirath Bhanwar, Shri 
Bosu, Shri Jyotirmoy 
Chavda, Shri K. S. 
Das, Shri R. P. 
Deb, Shri Dasaratha 
Deo, Shri P. K. 

[lUI brs. 

Dhandapani, Shri C. T. 
GQswami, Shrimati Bibha Ghosh 
Gowder, Shri J. Matha 
Guha, Shri Samar 
Halder, Shri Krishna Chandra 
Hazra, Shri Manoranjan 
Joarder, Shri Dinesh 
Kachwai, Shri Hukam Chand 
Mishra, Shri Shyamnandan 
Parmar, Shri Bhaljibhai 
Rao, Shri M. Satyanarayan 
Sezhiyan, Shri 
Singh, Shri .D. N. 
Viswanathan, Shri G. 

-The following members also recorded their vote:;:-
Ayes: Shri Bharat Singh Chowhan. 
Noes: Sarvashri Annasaheb Gotkhinde, Paripoornanand Painuli, 

S. N. Misra, Mohinder Singh GUl, Chlranjib Jha, Shrikishan Modi and, 
KriJ3hnarao Thakur. 
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NOES 

Achal Singh, Shri 
Aga, Shri Syed Ahmed 
Ahirwar, Shri Nathu Ram 
Ahmed, Shri F. A. 
Alagesan:, Shri O. V. 
Ambe&h, 8hri 
Ankineedu, 8hri Maganti 
Appalanaidu, Shri 
Arvind Netam, Shri 
Austin, Dr. Henry 
Awdheah Chandra S ~ , Shri 
Azad, Shri Bhagwllt Jha 

Aziz Imam, Shri 

Babunath Singh, Shri 
Bahuguna, Shri H. N. 
Baladhanliayutham, Shri K. 
Banamali Babu, Shri 
Banerjee, Shrimati Mukul 
Barman, Shri R. N .. 
Barupal, 8hri Panna Lal 
Basappa, Shri K. 
Basumatari, Shri D. 
Beara, Shri S. C. 
Bhagat, Shri B. R. 
Bhagat, Shri H. K. L. 
Bhargava, Shri B:tsheshwar Nath 

Bhatia, 8hri Raghunandan Lal 
Bist, 8hri Narendra Singh 
Brahmanandji, Shri Swami 
Buta 8ingh, Shri 

Chakleshwar Singh, Shri 
Chanda, Shrimati, Jyotsna 
Chandra Gowda, 8hri D. B. 

Chandrashekharappa Veerabasappa, 

8hri T. V. 
Chaturvedi, Shri Rohan Lal 
Chaudhary, Shri Nitiraj Singh 
Chavan, Shri D. R. 
Chavan, Shri Yeshwantrao 
Chawa! .. Shri Amar Nath 

AddTes¥ 
Challachami, Shri A. M. 
Chhotey Lal, Shri 
Chhutten Lal, Shri 
r.houdhary, Shri B. E. 
t::houdhury, Shri Moinul Ha,que 

Daga, Shri M. C. 
Dalbir Singh, 8hri 
Dalip Singh, 8hri 
Damani, Shri S. R. 
Darbara Singh, Shri 
Des, Shri Anadi Charan 
Das, Shri Dhamidhar 
Daschowdhury, Shri B. K. 
Deo, Shri S. N. Singh 
phamankar, Shri 
Dhusia, Shri Anant Pradesh 
Dinesh Singh, Shri 
Dixit, Shri O. C. 
Doda, Shri Hirala! 
Dube, Shri J. P. 

Dwivedi, 8hri Na,eshwar 

Engti, Shri Biren 

Gandhi, Shrimatli Indira 
Ganesh, Shri K. R. 
Gangadeb, Shri P. 
Garcha, Shri Devinder Singh 
Gautam, Shri C, D. 
Gavit, Shri T. H. 
George, 8hri A. C. 
Gill, Shri Mohinder Singh 
Giri, Shri V. Shanker 
Gogoi, Shri Tarun 
Gohain, 8hri C. C. 
Gokhale, Shri H. R. 
Gomango, Shri Giridhar 
Gopa!, Shri K. 
Goswami, Shri Dinesh Chandra 

~ , Shri ~ a a  
Govind Du, Dr. 
Gowda, Shri Pampan 

Hansda, Shri Subodh 
Hanumanthaiya, Shri K. 
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HBri Kishore Singh, Shri 
Hari Singh, Shri 

Ishaque, Shri A. K. M. 
Jadejan, Shrl D. P. 

Jaffer Sharief, Shri C. K. 
Jagjivan Ram, Shri 
Jami!urrahman, Shri Md. 
Jeyalakshmi, Shrimati V. 
Jha, Shri Chiranjib 
Jitendra Prasad, Shri 
Joshi, Shrimati Subhadra 

Kadam, Shri Dattaiirao 
Kadam, Shri J. G. 
Kader, Shri S. A. 
KBhandole, Shri Z. M. 
KaHas, Dr. 
Kakodkar, Shri Purushottam 
Kale, Shri 
KamBkshaiah, Shri D. 
Kamble, Shri T. D. 
Kapur, Shri Sat Pal 
Karan Singh, Dr. 
Kaul, Shrimati Sheila 
Kavde, Shri B. R. 
Khadilkar, Shri R. K. 
Kisku, Shri A. K. 
Kotrashetti, Shri A. K. 
Kulkarni, Shri Raja 
Kwnaramangalam, Shri S. Mohan 
KllGhok Bakula, Shri 
Lakshmikanthamma, Shrimati T. 
Laskar, Shri Nihar 
Lutfal Haque, 8hri 
Madhukar, Shri K. M. 
Mahajan, Shri Vikram 
Mahajan, Shri Y. S. 
Mahata, Shri Debendra Nath 
Mahlshi, D!'. Sarojini 
Majhi, Shri Gajadhar 
Majhi, Shri Kumar 
IVIalhotra, Shri Inder J. 
Mallanna, Shrt K. 
Mandal, Shri Jagdish Narain 
MandaI, Shri Yamuna Prasad 
3499 LS-13. 

Maurya, Shri B. P. 
Mehta, Dr. Jivraj 

Mirdha, Shri Nathu Ram 
Mishra, Shri Blbhuti 
Mishra, Shri Jagannath 
Mishra, Shri L. N. 
Misra, Shri S. N. 
Modi, Shri ShrikiBhan 
Mohsin, Shri F. H. 
Muhammed Khuda Bukhsh, Shri 
Murthy, Shri B. S. 
Nahata, Shri Amrit 
Naik, Shri B. V. 
Nanda, Shri G. L. 
Neig, Shri Pratap Singh 
Nimbalkar, Shri 

Oraon, Shri Karlik 
Oraon, Shri Tuna 

Pahadia, Shri Jagannatb 
Paniuli, Shri Paripoornanand 
Pandey, Shri Damodar 
Pandey, Shri Narsingh Narain 
Pandey, Shri R. 8. 
Pandey, Shri Sudhakar 
Pant, Shri K. C. 
Paokai Haokip, Shri 
Parashar, Prof. Narain Chand 
Parikh, Shri Raslklal 
Partap Singh, Shri 
Patel, Shri Natwarlal 
Patll, Shri Anantrao 
Pati!, 8hri T. A. 
Patnaik, Shri J. B. 
Peje, Shri S. L. 
Prabodh Chandra, Shri 
Pradhani, Shri K. 
Qureshi, Shri Mohd. Shall. 
Raghu RamBiah, Shri K. 
Rai, Shrimati Sahodrabai 
Raj Bahadur, Shri 
Rajdeo SinIb, Shri 
Raju, Shri p. V. G. 
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Ram, Shri Tulmohan 
Ram Dhan, Shri 
Ram Prakash, 8hri 
Ram Sewak, Ch. 
Ram Surat Pr_d, Shri 
Ram Swarup, Shri 
Ramji Ram, Shri 
Ramshekhar Prasad Singh, Shri 
Rana, Shri M. B. 
Rao, Shri Jagannath 
Rao, Dr. K. L. 
Rao, Shri Nageswara 
Rao, Shri P. Ankineedu Prasad 
Rao, Shri Pattabhi Rama 
Rao, Dr. V. K. R. Varadaraja 
Rathia, Shri Umed Singh 
Raut, Shri Bhola 
Reddy, Shri M. Ram Gopal 
Rohatgi, Shrimati SushUa 
Roy, 8hri Bishwanath 
Rudra Pratap Singh, Shri 
Sadhu Ram, Shri 
Saini, Shri MuDd Raj 
Salve, Shri N. K. P. 
Samanta, Shri S. C. 
Sanghi, Shri N. K. 
Sarkar, Shri S'akti Kumar 
Sathe, Shri Vasant 
Satish Chandra, Shri 
Satpathy, Shri Devendra 
Savant, Shri Shankerrao 
Savitri Shyam, Shrimati 
Sayeed, Shri P. M. 
Sethi, Shri Arjun 
Shahnawaz Khan, Shri 
Shambhu Nath, Shri 
Shankar Dayal Singh, Shri 
Shankar Dev , Shri 
Shankaranand, Shri B. 
Sharma, Shri A. p. 
Sharma, Dr. H. P. 
Sharma, Shri Madhoram 
Sharma, Shri Nawal Kishore 
~a a, Dr. Shankar Dayal 
Shaahi Bhushan, Shri 

Adclre8B 
Shastri, Shri Biswanll1'Q'an 
Shastri, Shri Raja Ram 
Shastri, Shri Sheopujan 
Shenoy, Shri P. R. 
Sher Singh, Prof. 
Shinde, Shri Annasaheb P. 
Shivnath ,Singh, Shri 
Shukla, Shri B. R. 
Shukla, Shri Vidya Charan 
Siddayya, Shri S. M. 
Siddheshwar Prasad, Shri 
Singh, Shri Vishwanath Pratap 
Sinha, Shri Dharam Bir 
Sinha, Shri Nawal Kilhore 
Sinha, Shri R. K. 
Sohan Lal, Shri T. 
Sunder Lal, Shri 
Surendra Pal Singh, Shri 
Swaminathan, Shri R. V. 
Swamy, Shri Sidrameshwar 
Swaran Singh, Shri 
Tarodekar. Shri V. B. 
Tayyab Hussain, Shri 
Tewari, Shri Shankar 
Thakre, Shri S. B. 
Thakur, Shri Krishnarao 
Tiwary, Shri K. N. 
Tombi Singh, Shri N. 
Tula Ram, Shri 
Uikey, Shri M. G. 
Unnikrishnan, Shri K. P. 
Vekaria, Shri 
Venkatswamy, Shri G. 
Verma, Shri Balgovind 
Verma, Shri Ramsingh Bhai 
Vijay Pal Singh, Shri 
Yadav, Shri Chandrajlt 
Yadav, Shri N. P. 
Yadav, Shri R. P.' 
Yadav, Shri D. P. 
MR. SPEAKER: The result· of the 
Division is: 

Ayes: 20: Noes: 2&2 
The motion was negatived. 

°The following members aleo re corded their votes for NOES:-
Ayes: Shri P. M. Mehta. 
Noes: Sarvaahri Kedar Nath Singh and Dharamrao Afzal Parkar 
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President's Addres! 

MR. SPEAKER: 
383. 

Amendment No. The Lok Sabha divided: 

SHRI M. KATHAMUTHU (Naga-
pattinam): My amendment reads: 

'That at the end of the motion, 
the following be added, namely:-

"but regnlt that in the Address 
no mention has been made of 
the brutal atrocities committed 
against Harijans in diftoerent 
parts of the country such as 
burning of huts, looting, murder 
and molestation of women, and 
the need to take firm and effec-
tive steps to protect them from 
such atrocities".' 

SHRI JYOTIRMOY BOSU: Amend-
ment No. 475 is also on the same 
subject. It may be taken up along 
with this. 

MR. SPEAKER: Do not go on 
adding. I have already noted those 
which you gave to ,me. 

I shal! now put amendment No. 383 
to vote. 

The question is: 

'That at the endot the motion, the 
following be added. nlUllely:·-

"but rel1'et that in the Addres. 
no mention has been made of the 
brutal atrocities. _ committed 
against Harijans in cWferent 
parts of the counpy 8UCh as burn-
ing ot huts, ~ , murder and 
molestatian of women, and· the 
need to take firm and dective 
steps to protect them from IUch 
atrocities".' (383). 

AYES 
Division No.8] 

Baladhandayutham, Shri K. 
Banerjee, Shri S. M. 
Bhagirath Bhanwar, Shri 
Bhaura, Shri B. S. 
Bosu, Shri Jyotirmoy 
Chandrappan, 8hri C. X. 
Chavda, Shri K. S. 

ru.34 Iu'a 

Chowhan, Shri Sharat Singh 
Das, Shri R. P. 
Deb, Shri Dasaratha 
Deo, Shri P. K. 
Dhandapani, Shri C. T. 
Dutta, Shri Biren 
Gowder, Shri J. Matha 
Guha, Shri Samar 
Gupta, Shri Indrajit 
Halder, Shri Krishna Chandra 
Hazra, Shri Manoranjan 
Jha, Shri Bhogendra 
Joarder, Shri Dinesh 
Josh!, Shri J agannathrao 
Kachwai, Shri Hukam Chand 
Kathamuthu, 8hr! M. 
Madhukar, Shri K. M. 
Mavalankar, Shri P. G. 
Mehta, Shri P. M. 
Mishra, Shri Shyamnancian 
Mohammad Ismail, Shri 
Muruganantham, Shri S. A. 

. Parmar, Shri Bhaljibhai 
Rao, Shri M. Satyanarayan 
Reddy, Shri B. N. 
Saha, Shri Gadadhar 
Sezhiyan, Shri 
Singh, Shri D. N. 
Verma, Shri Phool Chand 
Vijay Pal Sin,h Shri 
Viswanathan, Shri G. 
Yadav, Shri G, P. 
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359 Motion of 

N0II8 
Achal Singh, Sbri 
A1zalpurkar, Shri Dharamrao 
Aga, Shri Syed Ahmed 
Ahirwar, Shri Nathu Ram 
Ahmed, Shri F. A. 
Alagesan, Sbri O. V. 
Ambesh, Shri 
Ankineedu, Shr! Manganti 
Appalanaidu, Sbri . 
Arvind Netam, Shri 
Austin, Dr. HeD1'7 
Awdhesh Chandra Singh, Shri 
Azad, Shri BhalWat Jha 
Am Imam, Shri 
Babunath Singh, Shri 
Bahuguna, Shri H. N. 
Banamali Babu, Shri 
Banerji Shrimati Mukul 
Barman, Shri R. H. 
Barupal Shri Panna Lal 
Basappa, Shri It. 
Basumatari, Shri D. 
Bellra, Shri S. C. 
Bhagat, Sbri B. R. 
Bhagat, Shrl H. K. 1.. 
Bhargava, Shri Bubeahwar Hath 
Bhatia, Shri Raghunandan La! 
Bist, Shri Narendra Singh 

Buta Singh, Shri 
Chakleshwar Singh, Shri 
Chanda, Shrimatl Jyotsna 
Chandra Gowda, Shri D B. 
Chandra Shekharappa Veerabasappa 

Shrl T. V. 
Chaturvedi, Shri Rohan Lal 
Chaudhary, Shri Nitlrai Singh 

'Chavan, Shri D. R. 
Chavan, Shri Yeshwantrao 
ChRWla, 8hri Amar Hath 
Chellachami, Shri A. M. 
Chhotey Lal. Shri 
Chutten Lal, Shrl 

Choudhary, Shri B. E. 

Choudhury, Sbri Moinul Haque 

Daga, Sbri M. C. 
Dalbir Singh. Shri 
Dalip Singh, Shri 
Damani, Sbri S. R. 
Darbara Singh, Shri 
Das, Shri Anadi Charan 
Das, Shri Dharindhar 
Daschowdhury, Sbri B. K. 
Dea, Shri S. N. Singh 
Dhamankar, Shri 
Dhusia, Shri Anant Prasad 
Dinesh Singh, Shri 
Dixit, Shri G. C. 

Doda, Shri Hiralal 
Dube, 8hri J. P. 
Dwivedi, Shri Nageshwar 

Engti, ShriBiren 

Gandhi, Shrimati Indira 
Ganesh, Shri K. R. 

Gangadeb, Shri P. 
Garma, Shri Devinder Singh 
Gautam, Shri C. D. 
Gavit, 8hri T. H. 

George, Shri A. C. 
Gill, Shri Mohinder Singh 
Gogoi, 8hri Tarun 
Gohain, Shri C. C. 
Gokhale, Shri H. R. 
Gomango, Sbri Giridhar 
GopaI, Shri It. 
Goswami, 8hri Dinesh Chandra 

Gotkhlnde, 8hrl Annasaheb 
Govind DaB, Dr. 
Gowda, Shri Pampan 
Hansda Shri Subodh 
Harl Xishore Singh, Shri 
Hari SUlgh, 8hri 
Ishaque, Shri A. X. M,' 
Jacieja, Shri D. P. 
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Jaffer Sharief, Sbri C. K. 
Jagjivan Ram, 8hri 
Jamilurrahman, Shri Md. 

Jeyalakshmi, Shrimati V. 
Jha, Shri Chiranjib 

Jitendra PraAd, Shri 

Joshi, Shrimati 8ubbadra 

Kadam, Shri a a ~a  

Kader, Shri S. A. 
Kahandole, Shd Z. M. 
Kailas, Dr. 
Kakodkar, Shri Puruahottam 
Kale, Shri 
Kamakshaiah, Shri D. 
Kamala Prasad, 8hri 
Kamble, 8hri T. D. 
Kapur, Shri Sat Pal 
Karan Singh, Dr. 
KauI, Shrimati Sheila 
Kavde, Shri B. R. 
Kedar Nath Singh, Shri 
Kisku, 8hri A. K. 
Kotrashetti, Shri A. K. 
Kulkarni, Shri Raja 
KumaramangaIam, Shri S. Mohan 
KUBhok Bakula, Shri 
Lakshmikantbamma, Shrimati T. 
Lasker, 8hri Nibar 
Lutfsl Haque, 'Sbri 
Mahajan, Shri Vikram 
Mahajan, Shri Y. S. 
Mahata, Shri Debendra Nath 
Mahishi, Dr. Sarojini 
Majhi, Shri Gajadbar 
Majhi, Shri K.umar 
Malhotra, Shri Inder J. 
Mallanna, Shri K. 
MandaI, Shri Jagdish Narain 
MandaI, Shri Yamuna Prasad 
Maurya, Sbrl B. P. 
Mehta. Dr. Jivraj 
Mirdha, Shri Nathu Ram 

Prelident', Addre .. 
Mishra, Shri Bibhutl 
Mishra, Shri JagannaUo 
Mishra, Shri L. N. 
Misra, Shri S. N. 
Modi, Shri Shrikishan 
Mohapatra, Shri Shyam Sund.". 
Mohsin, Shri F. H. 
Muhammed Khuda Bukhsh, Shri 
Murthy, Shri B. S. 
Nahata, Shri Amrit 

Naik, Shri B. V. 
Nanda, Shri G. L. 
Negi, Shri Pratap Singh 
Nimbalkar, Shri 

Oraon, Shri Kartik 

Oraon, Shri Tuna 

Pahadia, Shri Jagannath 
Painuli, Shri Paripoornanand 
Pandey, Shri Damodar 
Pandey, Shri R. S. 
Pandey, Shri Sudhakar 
Pant, Shri K. C. 
Paokai Haokip, Shri 
Parashar, Prof. Narain Chand 
Parikh, Shri Rasiklal 
Pratap Singh, Shri 
Patel, 8hri Natwarlal 
Patil, Shri Anantrao 
Patil, Shri T. A. 

Patnaik, Shri J. B. 
Peje, Shri S. L. 

Prabodh Chandra, Shri 
Pradhani, Shri K. 
Qureshi, Shri Mohcl. Shaft 

Raghu Ramaish, Sbri X. 
Rai, Shrimati Sahodrailai 
Raj Babadur, m.i 
Rajdeo Sin,h, Shri 
Raju, Shri P. V. G. 
Ram, Shrl Tulmoharl 



FEBRUARY 27, 1973 Thanks on PreBid.mt'8 364 

Ram Dhan, Shri 
Ram Prakash, Shri 
Ram Sewak, Ch. 
Ram Surat Prasad, Shrj 
Ram Swarup, Shri 
Ramji Ram, Shri 
Ramshekhar Prasad Singh, Shri 
Rana, Shri M. B. 
Rao, Shri JagBDnath 
Rao, Dr. K. L. 
Rao, Shri N ageswara 
Rao, Shri Pattabhi RaIna 
Rao, Dr. V. K. R. Varadaraja 
Rathia, Shri Umed Singh 
Raut, 8hri Bhola 
Reddy, Shri K. Kodanda Ranu 
Reddy, Shri M. Ram Gopal 
Rohatgi, Shrimati Sushila 
Roy, Shri Bishwanath 
Rudra Pratap Singh, Sbri 
SadhuRam,Shri 
Saini, Shri Mulki Raj 
Salve, Shri N. It. p. 
Samanta, Shri S. C. 
Sanghi, Shri N. It. 
Sarkar, Shri Sakti Kumar 
Sathe, Shri Vasant 
Satpathy, Shri Vevendra 
Savant, Shri Shankerrao 
Savitrt Shyam, ShriJ:Dati 
Sethi, 8hri Arjun 
Shahm.waz Khan, Shri 
Shambl1u Nath, Shri 
Shankav Dayal Singh, Shri 
Shankar Dev, Shri 
Shankar anand, Shri B. 
Sharma, Shri A.. P. 
Sharma, Dr. H. P. 
Sharma, Shri Madhoram 
Shanna, Shrl Nawal Kiahore 
Sharma, Dr. Shankar Dayal 

Address 
Shashi Bhushan, Shri 
Shastri, Shri Biswanarayan 
Shastri, Shri Raja Ram 
Shastri. Shri 8heopujan 
Shenoy, Shri P. R. 
Sher Singh, Prof. 
Shin de, Shri Annasaheb P. 
Shivnath Singh, Shri 
Shukla, Shri B. R. 
Shukla, Shri Vidya Charan 
Siddheshwar Prasad, Shri 
Singh, Shri Vishwanath Pratap 
Sinha, Shri Dharam Bir 
Sinha, Shri Nawal Kishore 
Sinha, Shri R. K. 
Sohan Lal, !hri T. 
Sunder Lal, Shri 
Surendra Pal Singh, 8hri 
Swaminathan, Shri R. V. 
Swamy, Shri Sidrameshwar 
Tarodekar, Shri V. B. 
Tayyab Hussain, Shri 
Thakre, Shri S. B. 
Thakur, Shri Krishnarao 
Tiwary, Shri K. N. 
Tombi Singh, Shri N. 
Tula Ram, 8hri 
Unnikrisbnan, Shri K. P. 
Vekaria, Shri 
Venkatswamy, Shri P. 
Verma, Shri Balgovind 
Verma, Shri Ramsinih Bhai 
Vidyalankar, Shri Amarnath 
Yadav, Shri Chandrajit 
Yadav, Shri N. P. 
Yadav, Shri R. P. 
Yadav, Shri D. P. 

MR. SPEAKER: The result- of the 
Division is: 

Alles : 39; Noes: 242-

The motion was negatived. 
---. -The following memibers also recorded their votes for NOES:-

Sarvashri M. G. Vikey, N. N. Pandey, K. Chikkalingaiah, P. Anki-
needu Prasada Rao and J. G. Kadam. 
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President's AddreBB 

MR. SPEAKER: I shall now 
4mendment No. 447 moved by 
Sezhiyan to vote. 

Amendment No. 4117 put And 
.... .... negAti1led. 

put 
Shri 

MR. SPEAKER: Now amendment 
No. 488. 

SHRI JYOTIRMOY BOSU: I will 
read out my amendment. 

'That at the end of the motion, 
the following be added, namely:-

"but regret that the unemploy-
ment and under-employment in 
the urban and rural areas have 
been rising on an unprecedented 
scale"" 

MR. SPEAKER: The question is: 

'That at the end of the motion, 
the following be added, namely:-

"but regret that the unemploy-· 
ment and under-employment In 
the urban and rural areas have 
'been rising on an unprecedented 
scale." (466). 

Guha, Shri Samar 
Gupta, Shri Indrajit 

Halder, Shri Krishna Chandra 
Hazra, Shri Manoranjan 

Jha, Shri Bhogendra 
Joarder, Shri Dinesh 
Joshi, Shri Jagannathrao 

Kachwai, Shri Hukam Chand 
Madhukar, Shrl IC. M. 

Mehta, Shrl P. M. 
Mishra, Shri Shyamnandan 
Mohammad IsmaU, Shri 
Muruganantham, Shri S. A. 

Parmar, Shri Bhaljibha1 
Reddy, Shri B. N. 

Saha, Shri Gadadhar 
Sezhiyan, Shri 
Singh, Shri D. N. 

Verma, Shri Phool Chand 
Vijay Pal Singh Sbrl 

Viswanathan, Shri G. 
Yadav, Shri G. P. 

The Lok SAbha di1lided: 

Division No. 7 
NOES 

18.17 hrs. Achal Singh, Shri 
AYES 

Baladhandayutham, Shrl K. 
Banerjee, Shri S. M. 

Bhagirath Bhanwar. Shri 
Bhaura, Shri B. S. 

Bosu, Shri Jyotirmoy 

Chandrappan, Shri C. It. 
Chavda, Shrl K. S. 
Chowhan, Shrl Bharat Singh 
Dass, Shri R. P. 
Deo, Shrl P. K. 
Dhandapani, Shri C. T. 

Dutta, Shri Biren 

Goswami, Shrlmati Blbha Ghosh 

GOWder, Shri J. Motha. 

Afzalpurkar, Shri Dharamrao. 
Aga, Shri Syed Ahmed 
Ahirwar, Shri Nathu Ram 
Ahmed, Shri F. A. 
Alage8an, Shri O. V. 
Ambesh, Shri 
Ankineedu, S~  Magantl 

. Appalanaidu, Shri 
Arvind Netam, Shrl 
Austin, Dr. Henry 
Awdhesh Chandra Singh, Shrl 

Aziz Imam, Shrl 

Babunath Singh, Shri 
Bahuguna, Shri H. N. 
Banamali Babu, Shri 
Banerji, Shrimati Mukul 
Barman, Shri R. N. 
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Barupal, Shri Panna La1 
Basappa, Shri K. 
Basumatari, Shri D. 
Besra, Shri S. C. 

Bhagat, Shri B. R. 

Bhagat, Shri H. K. L. 

Bhargava, Shri Basheshwar Nath 
Bhatia, Shri Raghunandan Lal 

Bisht, Shri Narendrs Singh 
Buta Singh, Shri 
Chakleshwar Singh, Sbri 
Chanda, Shrimati Jyotana 
Chandra Gowda, Shri D. B. 
Chandrashekharappa Veerabasappa, 

Shri T. V. 
Chaturvedi, Shri Rohan Lal 
Chaudhary, Shri Nitiraj Singh 
Chavan, Shri D. R. 
Chavan, Shri Yeshwantrao 
Chawla, Shri Amar Nath 
Chellachami, Shri A. M. 
Chhotey Lal, Shl'i 
Chhutten LaI, Shri 
Chikkalingaiah, Shri K. 
Choudhary, Shri B. E. 

Choudhury, Shri Moinul Haque 
Daga, Shri M. C. 
Dalbir Singh, Shri 
Dalip Singh, Shri 
Damani, Shri S. R. 
Darbara Singh, Shri 
Das, Shri -AIladi Charan 
Das, Shri Dharnidhar 

Daschowdhury, Shri B. K. 
Deo, Shrl S. N. SinSh 
Dhamankar, 8hri 
Dhusia, Shri Anant Prasad 
Dinesh Singh, Shri 
Doda, Shri Hiralal 
Dube, Shri J. P. 
Dwivedi, 8hri Nageahwar 
Engti, Shri Biren 

Address 
~a , Shrimati Indira 
Ganesh, Shri It. R. 
Gangadeb, Shri P. 
Garcha,Shri Devinder SlDIh 
Gautam, Shri C. D. 
Gavit, Shri T. H. 
George, Shri A. C. 
Gill, 8hri Mobinder Siqh 
Gogoi, Shri Tarun 
Gohain, Shri C. C. 
Gokhale, 8hri H. R. 
Gomango, Shri Giridhar 
Gopal, Shri K. 
Goswal!1i. Shri Dinesh Chandra 
Gotkhinde, 8hri Annuaheb 
Govind Das, Dr. 
Gowda, Shri Pampan 
Hansda, Shri Subodh 
Hanumanthaiya, Shri K. 
Hari Kishore Singh, Shri 
Hari Singh, Shri 
Ishaque, Shri A. K. M. 
Jadeja, Sbri D. P. 
Jaffer Sharief, Shri C. K 
Jagjivan Ram, Shri 
Jeyalakshmi, Shrimati V. 
Jha, Shri Chiranjib 
Jitendra Pruad, Shri 
Joshi, Shrimati Subhadra 
Kadam, Shri Dattajirao 
Kadam, Shri J. G. 
Kadannappali, Shri Ramachandran 
Kader, Shri S. A. 
KahandoIe, Sbri Z. M. 
Kailash, Dr. 
Kakodkar, Shri Punfshottam 
Kale, Shri 
Kamakshaiah, Shri D. 
a~~ a a~ Shri 

Kamble, Shri T. D. 
Kapur, Shri Sat Pal 
Karan SinlIi, Dr. 
KauI, Shrimatl Sheila 
Kavde, Shrl B. R. 
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Kedar. Nath Singh, Sllri 
Khadilkar, Shri R. K. 
Kisku, Shri A. K. 
Kotrasbetti, SIIui AI K. 
Kulkarni, Shfl Raja 
KumaramaIllBIam, Shri S. Mohan 
Kushok Bakula, Shri 
Lakshmikanthamma, Shrimatl T. 
Laskar, Shri Nihar 
Lutfal Haque, Shri 
Mahajan, Shrl Vikral'n 
Mahajan, Shri Y. S. 
Mahata, Shrl Debendra Nath 
Mahishi, Dr. Sarojini 
Majhi, Shri Gajadhat 
Majhi, Shri Kumar 
Malhotra, Shri Inder J. 
Mallanna, Shri K. 
MandaI, Shri Jagdish Narain 
Mandai, Shrl Yamuna Prasad 
Maurya, Shri B. P. 
Mehta, Dr. Jivraj 
Mirdha, Shri Nathu Ram 
Mishra, Shri Bibhuti 
Mishra, Shri Jagannath 
Mishra, Shri L. N. 
Mishra, Shri S. N. 
Modi, Shri Kishan 
Mohapatra, Shri Shyam Sunder 
Mohsin Shri F. H. 
Muhammed Khuda Bukhsh, Shri 
Murthy, Shri B. S. 
Nahata, Shri Amrit 
Naik, Shri B. V. 
Nanda, Shr-tl'G. L. 

Negi, Shri Pratap Singh 

Nimbalkar, Shrl 

Oraon, Shri Kartik 

Oraon, Shri Tuna 

Pahadia, Shri Jajannath 
Painuli, Shrl ~ a a  

Pandey. Shrl Damo.ar 
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. Pruident', AddTI!8S 
Pandey, Shri Narsingh Karab,' 
Pandey, Shri R. S, 
Pandey, Shri Sudhak(lr 
Pant, Shrl K.. r:. 
Paokai Haokip. Shri 
Parashar, Prot. Narain Ch&ncl 
Parikh, Shr! Rasiklal 
Partap Singh, Shri 
Patel, Shri Natwarlal 
PatH, Shri Anantreo 
Patil, Shri T. A. 
Patnalk, Shri J. B. 
J eje, Shri S. L. 
Pradhani, Shrl K. 
Quresi, Shri MoM. Sha.(l 

Raehu Ramaiah, Shrl K.. 
Rai, Shrimati Sahodrabai 
Raj Bahadur, Shri 
Rajdeo Singh, Shri 
Raju, Shri P. V. G. 
Ram. Shri Tulmohan 

Ram Dhan. Shri 
Ram Prakash. Shri 
Ram Sewak, Ch. 
Ram Surat Prasad, Shri 
Ram Swarup, Shrl 

Ramji Ham. Shri 
Ramshekhar Prasad Singh, 8m; 
Hana, Shri M. B. 

Rao, Shri Jagannath 
Rao. Dr. K. L. 

Rao, Shri Nageswara 
Rao, Shri P. Ankineeuu Prlllada 
Rao, Shri Pattabhi Rlima 

Rao, Dr. V. K. R. Varadarala 
Rathia, Shri ~  Sbl.h 
Raut, Shri Bhola 
Reddy, Shrl K. Kodanda Rami 
Reddy, Shri M. Ram Gbp'al 
Rahat«i, ShriMiti Sushlla 
Roy, Shri Bi'tIh-Waftafh 
Rudra Pl'atap Singh, Shri 
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Sadhu Ra:ri1i,Shri 
Saini, Shri MulkL Raj, . 
Salve, Shri N. K, P. ' 
8amanta, 8hri S. C. 
8anghi, Shri N. K. ' 
Sarkar, ,Shri Sakti Kumar 
Sathe, Shri Vasant' ' 
Satish Chandra, Shri 
Satpathy, Shri DevendTa 
Savitri Shyam, Shrimati 
Sayeed, Shri P. M. 
Sethi, Shri Arjun 
Shahnawaz Khan, Shri 
Shambhu Nath. Shri 
Shankar DayBl 'Singh, Shri 
Shankar Dev, Shri 
Shankaranand, 'Shri B. 
Sharma, Shri A. P. 
Sharma, Dr. H. P. 

Sharma, Shri Nawal Kishore 
Sharma, Dr. Shankar Dayal 
Shashi Bhushan, Shri 
Shastri, Shri Biswanarayan: 

Shastri, Shri Raja Ram 

Shastri, Shri Sheopujan 

Shenoy, Shri P. R. 

Sher Singh, Prof. 

Shinde, Shri Annasaheb P. 

Shivnath Singh, Shri 

Shukla, Shri B. R. 

Shukla, Shri VidYa Charan ... : . . 
Siddheshwar Prasad, Shri ' 

Singh, Shlli, ~ a a  Pratap 

Sinha, Shri Dharam Bir 

Address 
Sinha, Shri R. It. 
Sohan Lal, Shri T. 
Sunder Lal, Shri 
Surendra Pal SiDlh, ShrI. 
Swaminathan, Shri R. V. 
Swamy. Shri Sidrameshwar 
Tarodekar, Shri V.D. 
Tayyab Hussain, Shri 
Tewari, Shri Shankar 
Thakre, Shri S. B. 
Thakur, Shri Krishanrao 
Tiwari, Shri K. N. 
Tombi Singh, Shri N. 
Tula Ram, Shri 
Uikey, Shri M. G. 
Unnikrishnan, Shri K. P. 
Vekaria, Shri 
Venkatswamy, Shri G. 
Verma, Shri Blillgovind 
Verma, Shri Ramsingh Bhai 
Vidyalankar, Shri Amarnath 
Yadav, Shri Chandrajit 
Yadav, Shri N. P. 
Yadav, Shri K. P. 
Radav, Shri D. P. 

MR. SPEAKER: The result- of the 
Division is Ayes: 32; Noes: 243. 

The motion was nel1O:,tived 

11ft I"'"" ~ ~I  : ~ 

~~~, t ~  ~ fiF ~ 414, 417, 

~ 425 : ~~~ I '  

~ ~ fiF.:rr ;;nit 

-The following members also ~  their votas:-
Sarvashri Nawal KishQre Sin,ha, Madho Ram Sharma, Bhapat Jha 
Azatl, G. C. Dixit,. Md. Jamilrrahaman, and Swami a ~  
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Amendments NOB. 41" 417. 419 and 
425 were put IJnd negIJUvea. 

MR. SPEAKER: I shall now put 
the amendments of an others. except 
those which have .already been voted. 
namely all amendments in the names 
of Shri K. M. Madhukar. Shri Laxmi-
narayan Pandeya. Prof. Madhu 
Dandavate. Shri P. G. Mava lankar. 
Shri P. K. Deo. Shri Dasaratha Deb. 
Shri Sarjoo Pandey. Shri K. S. Chav-
da. Shri N. Sreekant.an Nair. Shri 
Dinen Bhattacharyya: Shri P. M. 
Kehta. Shri Bhogendra Jha. Shri 
Saroj Mukherjee. Shri Surendra 
Mohanty. Shri D. K. Panda, Shri 
Shyamnandan Mishra, Shri M. Katha-
muthu. Shri Hukam Chand Kachwai. 
Shri Sezhiyan and Shri Jyotirmoy 
Bosu. 

The Amendments· were put and 
negatived. 

Prftident's Address 
MR. SPJ:AKER: I shall now put 

the' main motion moved by Shri R. 
K. SInha and seconded by Shrl K. P. 
Unnikrishnan. 

The question is: 

"That an Address be presented 
to the President in the following 
terms:-

"That the Members of Lok Sabha 
assembled in this Session are 
deeply grateful to the Presi-
dent for the Address which 
he has been pleased to deliver 
to both Houses of Parliament 
assembled together on the 
19th February. 1973· ... 

The motion WCJS IJdopted. 

18.41 Ian. 

The Lok SIIbhIJ then IJd;oumed tin 
Eleven of the Clock on Wedne,dall. 
FebTtUlTJI 28. 1973/PhCJlguna 9. 1894 
(SIJka). 

• Amendments Negatived: Nos. 22 to 46. 58 to 70. 72 to 7" 78 to 78. 81 
to 90. 92 to 104. 108 to 108. 110 to 131. 142 to 148. 148 to 157, 159 to 185. 187 
to 197. 199 to 203. 205. 209 to 220. 222 to 230. 234 to 240. 242. 248. 2. to 
304, 307 to 323. 325 to 382. 384 to 413.415. 416. 418. 420 to 424. 428 to 429, 
431 to 448. 448 to 465 and 467 to 475. 
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